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MR. SPEAKER: He has raised three
or four questions. You have 1o answer
ithe questions, or if you do not have
the information. you have to say that
you do nol have the information, and
that you will collect it, but you are
not again and ngain to repeat the same
thing. That does not serve the pur-
pose,  (Interruptions)

MR. SPEAKER: Don't record.
(Interruptions) **
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(Seoni): rose—

MR. SPEAKER: How do you come
into the picture? This is a calling
attention.

SHRI NIRMAL CHANDRA JAIN:
On a point of order.

MR. SPEAKER: What is the point
of order?

SHRI NIRMAL CHANDRA JAIN:
The answer has not been given to the
question.

MR. SPEAKER: That is no point of
order.

SHRI KANWAR LAL GUPFTA: My
question was: how many goondas were
taken into custody as a precautionary
measure?

SHRI DHANIK LAL MANDAL: It
does not arise.

MR. SPEAKER: No, no, il does
arise, 1f you do not have information,
you can say so.

SHRI DHANIK LAL MANDAL: I
require notice.

SHRI KANWAR LAL GUFTA: Will
he advise the Chief Minister of the
State to call a meeling of al the
parties?

MR. SPEAKER: That is a matter of
suggestion. Shri Keshavrao Dhondge---
not present.

We go to the next ilem.

12.50 hrs.

RE. DRAFT FIVE-YEAR
PLAN 1978-83

MOTION

MR. SPEAKER: We now take up the
Motion to be moved by the 1rime
Minister:

**Not recorded,
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. [Mr, Speaker]

. “That this House do consider the
‘Draft Five Year Plan 197883 laid
en the Table of the House on the
26th April, 1978

THE PRIME MINISTER (SHRI
MORARJI DESAI): Mr. Speaker, Sir,
I peg to move:

“That this Housc do consider the
‘Draft Five Year Plan 1978—83" laid
on the Table of the House on 26th
April, 1978.”

This Draft Plan which is before the
House wag discussed in the National
Development Council and the Plan for
the first year was agreed to the rest of
it has to be considered further be-
cause there was no time to discuss the
plans with the Stateg earlier and secure
their agreement before bringing it to
the National Development Council. It
was, therefore, decided that alter the
Finance Commission gave its report,
we would be in a better position fo
consider it finally and fully and come
to useful conclusions. Therefore, it
was decided that the National Deve-
lopment Council would meet again
sometime in November when a final
decision would be taken on this Plan.
But, in the meanwhile, the basic cb-
jectives and investment priorities were
approved by the National Development
Council. Now, the States will be con-
sulted about their plans and it will be
ready by the time the National Deve-
lopment Council meets next,

There are certain features regarding

thig Plan which, 1 think. ought to be,

mentioned by me so that hon, Members
can give their useful suggestions
which we shall, certainly discuss and
give due consideration to them.

In the first place. the Fifth Five
Year Plan was to end after this year.
This year was the last year of the
Fifth Five Year Plan. But we saw
that we were flixing new priorities und
glving new direction in the matter of
rura] development and it was, there-
fore, necessary to see that a year was
not wasted In the Plan and, therefore.
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we ended the Fifth Five Year Plan
last year, So, this year becomeg the
beginning of this Five Year Plan,

It will be seen that this Draft Flaa
provides for development in various
sectorg of the economy with far greater
emphasis than before. Planning start-
ed in thig country from 1951~52. We
have had Five-Year Plans and about
three Annual Plans in the interval.
And now this ig the Plan which suc-
ceeds ihe Fifth Five Year Plan, Many
things have been achieved as a result
of the five year plans. It cannot be
said that earlier plans have not led to
the development of thig country. But
experience hag shown that we have not
been able to reduce growing unem-
ployment and that the fruits of plan-
ning and the fruits of development
have not reached more than 60 per cent
of the people. It has not benefited
the rural areas as much as they should
have done. Thig is more important
because in this country 80 per cent of
our people live in villages and on their
prosperity will depeng the prosperity
of the whole country.

Some things have been done in agri-
culture, in irrigation, in electricity,
Some developments have taken place,
but, as i said, they have not reached
the rural areas effectively as much as
they should have done. It is. there-
fore, that we decided upon different
plan priorities, as it is known ‘o the
hon. House from the policy announced
by this Government when it iook
charge. Accordingly we have provided
in this Draft Plan development of the
areas to which we have given priority.
It will be seen that the total plan this
time is Rs. 116,000 crores, out of which
Rs., 69,000 crores will pe Government
and public investment,

In this Plan we have introduced the
concept of the Rolling Plan. That
was done pugposefully in order to see
that the evaluation of planning goes
on simultaneously with its implementa-
tion. There have been complaints
that whereas the plang were good,
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their implementation wag not effective.
Iarge amountg of money have been
spent but the poorest sections of the
people have not benefited. Therefore
we found it necessary to assess the im-
plementatlion of the plan on a year to
year basis in order that shortfalls in
implementation could be corrected and
remedial action taken,

“So, at the end of every year, we
can have an gssessment of the perfor-
mance of that year and see that the
performance in the pext four years
becomes more effective. This is why
ihe Rolling Plan concept has been
adopted. I know that there hay teen
criticism about it, but for anything
new or what iz considered a new con-
cept there is bound to be criticism;
the criticism is welcome. But 1 hope
that those who criticise it will also
look at it from the point of view which
I have placed before you. We have,
in this Plan, now given vriority to
rural development, to see that the rural
people living there get proper attention
so that full unemployment anq partial
unemployment, which ig far more pre-
valent in the rural areas—is tackled
effectively. And that is why we have
now allotted far more funds.

MR, SPEAKER: How much time will
you take?

SHRI MORARJI DESAI: We can
take it up again after Lunch,

MR. SPEAKER: The House stands
adjourned till 2 O’clock,
13.01 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the clock

The Lok Sabhq re-assembled ajfter
Lunch at Foutéen of the Clock,

[MR. SPEAKER in the Chair]
MOTION RE. DRAFT FIVE-YEAR
PLAN, 1978—83—Contd.

MR. SPEAKER: Mr, Prime Minister.
#3) L8—10.
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SHRI MORARJI DESAI: Sir, we
have put a greater emphasis on the re-
moval of unemployment and partial
unemployment particularly because we
want to see that we remove some of
the worst formg of poverty through the
minimum-needs programme. We are,
therefore, determineqd to do more in the
next five years for supply of drinking
water to the villages, where there is
No such supply or where there is un-
satisfactory supply, reduce illiteracy,
improve conditions in the slums, pro-
vide house sites to the landless, labour-
ers and workers and provide rural
health serviceg in a greater measure
than what has been done in the past.
Thig I may illustrate by showing what
allotmentg made are in the nejg Five-
Year Plan, We have alloitell 42 per
cent, Rs, 33,000 crores of the {otsl Plan
to agricullure and rural development
which is more than all the previous
Plans. We plan to speni Rs, 4200
crores for the minimuni-needs pro-
gramme ag compared to RS. 800 crores
during 1974—78. This is more than
what has been spent in the last 30
years, We plan to make available
safe drinking water to all the problem
villages in the next five years. At
present only 64.000 villages covering
10 per cent of the rural areas have
been provided with rafe drinking
water. The allocation of Rs. 675
crores for rural drinking water supply
is more than the entire amount spenrt
on rural water supply schemes in the
previous five vear plans.

In all the last 20 years, only 5 mil-
lion slum dwellers have been benefited.
In the next Plan the allocation for im=-
provement of urban slumg ic Rs, 190
crores which will benefit 13 million
slum dwellers,

In the field of rural housire 8 mil-
lion landless workers will henefit from
a scheme that will provide developed
plots, drinking water facilities and
sanitation.

90 per cent of the children of the age
group 6—14 will be covered by our
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plang for expansion of primary school
education,

In the matter of irrigation it is pro-
posed that an additiona) 17 million
hectares will be brought under irriga-
tion. Thay ig double of whht was done
in the Fifth Plan,

In power it ig proposed to add 18.500
megawatts, roughly equal {p what was
added during the last 25 years.

Then it was said that industry wauld
be neglected and the public sector
scuttled. It ig completely wrong The
public sector is being strengthened and
made more effective and it is expected
to contribute more towards the deve-
lopment programme. There is no
question of industries, whether heavy
or medium or light, but we have to pay
more attention to the rural industries
and cottage industries. especially for
the transformation of the life in ‘he
rural areas and that js what has re-
ceived a priority.

But after all that is said and done.
our problemg of poverty. unemploy-
ment and economic development are
so deep-rooteq ang wide-spread that it
is only over a period of time that we
can tackle it fully and it is with that
view that we are making tnis pro-
gramme. It is, therefore, that we are
trying to have it time-bound. Though
it is not a very easy thing o do but we
have got to do that so that we imple-
ment the programme properly, thoron-
ghly and people also can see the resulty
and realise what is being done for
their welfare. But we have to recog-
nize that much will depeng upon how
it is implemented and it is thay fo
which we are paying greater attention.
Yet, may I say that we do not propose
to emulate the west or iis affluence.
We do not want to do that because that
kind of affluence does not in any way
bring in happiness. We must have
enough for every person living in this
country so that he hag a satisfactory
life and there is prosperit- for the
country so0 that it can acquire s capa-
city to help human society to be hap-
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py all over the world. This is the
goal for which we are working and
this is how thig Plan has been draft-
ed

I cannot claim any perfectica for it.
The Planning Commission cannot do
s0. but we have tried to apply our
minds as much as we can to the as~
complishment of these goals in view.
I shall be thankfu) to the hon, mem-
bers to consider all this and give what-
ever suggestions thev want to give.

Ag 1 said earlier, we will pav respect=
ful consideration to whatever sugges-
tions arc made.

MR. SPEAKER: Motionp moved:

“That this House do consider the
‘Draft Five Year Plan 1978 -83' laid
on the Table of {he House on the
26th April, 1978.”

Hon, Members whose substitute
motiong to the Government moliong
have been circulated, may if they
desire 1o move the substilute motions
send slips to the Table with 15 minutes
indicating the serial numbers of their
subhstitue motions they would like
to move. In so far as Dr. Ramiji
Singh’s  substitute motion is con-
cerned ang Shri A, K. Roy’s substi-
tute motion is concerned, they are
delayed and, therefore. not admitted.

SHR1 C. M. STEPHEN (ldukki):
The House has before it one of the
most important documents, the ac-
ceptance and implementation of which
will depend {o g large exteny on the
course of the nation,

National planning has alw.ys been a
matter of total nationa] endenvowr and
concern. We entered on the concept
of planning even as part of our natio-
nal movement. even before we became
independent. Subsequentlv, the Plan-
ning wag accepted as a measure of our
economic development gnd whenever 2
Five Year Plan was adopied by the
nation, there was almost invariably
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the preliminary exercise of a detailed
discussion throughout the country, far
from partisan angle, in an effort to
bring about a national consensus on
ihe plan to be adopted. I must at the
preliminary stage say that ag far as
this Plan document is concecned, it has
got the distinction that this prelimi-
‘nary exercise was not gone through.
‘The Prime Minister told tne House
that this Plan—Sixth Five Year Plan-—
would mark a deviation in the matter
of priorities, in the matter of direction
and in the matter of the thrust. Whe-
ther there is going to be a deviation
and, if so, in what direction I will
ceme to but if there is to be a deviation
.as the Prime Minister told that was
all the more reason why this document
should have been subjected to a tho-
rough, deep scrutiny before 1t was pre-
sented fo the N.D.C. This House will.
tary Committees dealing with different
remember when the Five Year Plan
was adopted. there was an approach
document. Tnere wag a Draft Plan,
It was discussed in the House on S0
many days. The House divided itself
into so many Committee- -Parliamen-
tary Committees dealing with different
subjects, conveners of which were from
both gideg of the House. Reporis were
submitted and then ultimately the
matter came to the N.D.C. and it was
accepted. I do not know why this
exercise was not gone through and this
is a matter for regret that thig was
avoided, particularly so, is I said that
the Plan is intended to hav> a different
thrust from wha¢ it was so far. The
result was that the N.D.C. did not
‘approve the plan as such

It tne Repory of the NDC is gone
through, it would be found that there
is no indication that the vriorities were
accepted by the N.D.C. There is no
indication that the manpowgr and the
employment potential calculations were
accepted by the N.D.C. No. They
‘said, there will have to be futher dis-
cussion, Even tne allocations were
not completely accepted Ly the N.D.C.
In other words, the N. D. C.
gave the Plan back for further discus-
sion on a national plane and for sube~
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mission to the N.D.C. on a subsegent

date. This should not have happened.

This is what I have got to gay by way

of my preliminary remarks.

I said at the beginning itself that
the history of Planning of this country
is a saga of national endeavour wnich
is a continuing process, on the sucess
of which every Indian, to whichever
party he may belong, must feel proud,
with respect to the failure of which
everyone must bring in an attitude of
fntrospection and subjective analysis
rather than of recrimination and fault-
finding,

We started in the First Five Year
Plap with a very moedst amount.
Stage by stage we moved up.

In the First Plan we had Rs. 1234
crores,

In the Second Plan we had Rs. 2531
crores.

In the Third Plan it was doubled
up—to Rs. 4136 crores.

In the Fourth Five Year Plan this
came to Rs. 8871 crores,

In the Fifth Five Year Plan
came to Rs. 15,778 crores.

These are al] in the public sector—
not the totality of the investments.

this

Keeping up with this pace, of
doubling what it was, now, we are
almost doubling what it was in the
Fifth Five Year Plan. that is, Rs.
37,000 crores. anw now, almost doubl-
ing it, we have Rg 69,000 crores. This
ig nothing extraordinary. This has
been going on.

Now, starting with a humble be-
ginning, as a result of our planning,
the country has benefited and the
country has progressed considerably.

We owe it to the Planning Commis-
sion that they were truthful in the
matter of presenting a review of
what had happened.

And when we say that we have
jumped on let us not forget the
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fact that we  started as a colonial
cou: iry under subjugation, complete-
ly exploited. Brick by brick we had
to build ourselves up, And in a colos-
sa] nation like ours, to come on to
the stage of  take-off, it naturally
takes a much longer period.

And, by the beginning of the Fifth
Five Year Plan we have come almost
to the stage of take-off. By the end
of the Fifth Five Year Plan we are
at the stage of takc-off.

Now. this is what the
Commission has said
document :

Planning
about in their

“It is a cause of Jegitimate na-
tional pride that over this period
a stagnant and dependent economy
has been modernised and wmmade
more self-reliant,

Agricultural  output has  risen
throughout thig period, though slow-
1ly. The production of foodgrains has
increased to levels which make us
virtually self-sufficient,

The area under irrigation has
doubled in the period of planning.

A major achievement has been the
diversification and expansion of In-
dia’s industrial capability with the
public sector playing a leading role.

The country is self-sufficient in
all consumer goods and in basic com-
modities like steel and cement, while
the capacity of other industries like
fertilizers is rapidly expanding.

The growth of capital goods pro-

duction has been particularly impres-
sive and India can mow sustain the
likely growth of most of her indus-
tries,
The output of India’s primary
fuel source—coal-—-has been expanded
more than three-fold. The intensive
search for oil and gas has achieved
notable success,

A large infra-structure has been
built to sustain this sub-continental
economy.”
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Al these have been stated. And.
then it says:—

“India’s foreign trade hag expan--
ded rapidly in recent years.

Of late, the inflow of remittances
has also been very high.

‘Our foreign exchanges situation has
improved to a stage where it is not &
major constraint on development”.

Angd then it says:

“Significant  results have  beernx
achieved in agricultural research
and Indian scientists and technolo-
gists are working in many ureas.
On the frontiers of today's know-
ledge.”

In respect of scientific knowledge.
in respect of our scientific personnel,
we are now the third country in the
entire world, next only to the Soviet
Union and the United States of Ame-
rica,

In further industrial and scientific
advance, the position is like this. In
technology:

“The expansion of output of sci-
entists, engineers and technicians
has been rapid since the late fifties.””

“The average life expectancy of
the Indian people rose from thirty
two years in the fifties to around
forty-six years in the sixties”.

It has gone up further now,

Elementary education has expanded
considerably. All these have bettered.
1 say this because I feel constrained
to say so. The Prime Minister was
good enough to say that this is not as
iif in the last thirty years nothing
has been done although some of my
friends in time and out of time said
about the mismanagement of thirty
years. The result of the mismanage-
ment ig this impressive picture whick
is present.

Nevertheless the Planning Commis-
sion has this verdict finally to say
about this, Certain failures they
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‘have pointed out which I will come

“It is on account of these that
the need hag arisen for a reapprai-
sal of the development strategy.
‘we must face the fact that the most
important  objectives of planning
has not been achieved. The most
<herished goals seem to be almost
as distant today as when we set out
on the road of planned decvelop-
ment”,

Well, Sir, If these facts which I
stated were correct, is this verdict
‘borne out by the facts of the situa-
tion? We are still at the stage as
far as this thing is concerned, when
we started on the planning. This
is what they have stated, If this ver-
dict is not borne out by the facts
of the situation, what is the new de-
veloped strategy that they have set
out? The new development strategy
is this. This is what they say. That
is ‘towards achievement of full emp-
loyment, eradication of poverty and
the creation of a more equal society’.
There wil] be no quarrel with  their
ideals postulated. But, there is a dif-
ference between the plan aims stipu-
lated in the previous Plan and the
plan aims postulated here. In the Fifth
Five Year Plan the aim of the plan
was very specifically spelt out like
this:

‘Removal of poverty and the
attainment of economic self-reliance
are the two strategic goals that
the country has set for itself’.

Removal of poverty is refained. The
other which is only an attendant
to it, is the removal of unemployment
and eradication of poverty and crea-
tion of an equal society. As you have
stated, unemployment poverly and
inequality are related phenomena so
that any success in solving one of
these problems would imply a success
in solving the other. Therefore, the
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differences do not matter at all, Here
this is what they have stated:

“If removal of poverty is to be
attained, inequalities have got to
be removed, unemployment has got
to be wiped out, People must get
employment”.

If it happens, naturally, the poverty
also is removed. But, what about the
other aspect of it which was empha-
sised, namely, self-reliance. This
aspect is dropped out from these po-
tulations. According to me, this is not
by an accident. If you will analyse the
Plan, you wil] come to understand
that this is not by an accident that
the N.D.C., in their resolution, has
laid emphasis on self-reliance. They
laid emphasis on self-reliance and re-
moval of poverty and all that, In
this Resolution they have taken care
as to lay emphasis on this also.

‘Well, Sir, what are the defects that
the Planning Commission has point-
ed out? They have pointed out very
few defects—in agriculture, we are
deficient in oil seeds and cotton. So,
we have got to import. The per ca-
pita agricultural production has re-
mained stagnant. But, they do agree
that even they can he kept at that. In
spite of the explosiion of the population
the per capita income itself has mov-
ed up and it is not merely stagnant.
This is the second aspect they have
pointed out. They say that there is
inequality in rura] areas pointing out
that consumption has differed, that
is to say, that lowest 20 per cent of
the people are consuming 9.5 per cent
and the highest twenty per cent is con-
suming 38 per cent, This is the con-
sumption pattern. This is what they
have emphasised. This is the inequal-
ity. Thig comes to about 1:4. That
is the difference with respect to con-
sumption pattern.

As far as industry is concerned,
this iy what they have pointed out.
There they have to find a correction.
There the distortion is going to take
place.
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“(1) Industrialisation has caused
loss of Income to rural poor engaged
in cottage industries;

(2) It has resulted in concentra-
tion of economic power in certain
industrial houses;

(3) Effective demand being from
the affluent group further expan-
sion is limited by the narrowness
of the market. Further import subs-
titution of consumer goods and capi-
tal goods cannot afford impetus to
the continued industrial growths”.
These are the defects they have
pointed out.

With respect to industry, science
and technology they have acknow-
ledged that a considerable mark has
‘been made but they say our research
expenditure does not have social rele-
wvance to justify continued application
of our limited resources. They have
also come to the conclusion that
supply of scientists, engineers and
technicians has out-stripped the de-
mand, It is these defects they are now

seeking to correct. In the attempt
to making those corrections—I
am making the accusation

which I will come to later on
—~a considerable distortion is yoing
to take place as far as planning pat-
tern ig concerned.

Now, Sir, how are they going to
make these corrections! The sole
purpose—or the major purpose—as
far ag thig Plan is concerned is ‘emp-
Joyment’ and for the purpose of solv-
ing umemployment problem the em-
phasis is being laid on agricultural
front. They are seeking to put empha-
siz on two areas, namely, shift the
emphasis to  agriculture; shift the
emphasis to cottage and small scale
industries and traditional type of
industries. Shift the emphasis to that
and that will solve the unemployment
yproblem, When that is solved. econo-
mic equality will come and every-
thing wil] be alright. This is the type
of approach that they are bringing in.
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Now, let us take agriculture. May
I ask is it something tremendous now
being sought to be done? The Prime
Minister pointed to, drinking water.
Of course, in certain sectors more is
being given, But don’t forget we are
today at the take-off stage and to-
day we have certain instruments
which we do not have earlier, Today
there is no constraint of foreign ex-
change difficulty. We do have the
scientific know-how. We have a self-
reliant industrial base and self-suffi-
cient in food. We have reached this
stage today. You have today sufficient
elbow space. You are not under any
constraint at all, You are not at all
at the mercy of anybody. How the
question arises how you are going to
use this tremendous instruments? Are
you going to use it for further
strengthening the self-reliance and the
self-sufficiency of the country or
are you going to make it dependent
on other nations and other countries?
Are you going to use this tremendous
instrument to usher in more prospe-
rity in this country? What is your
concept of employment? Are you sa=~
tisfied if somebody just gets employ-
ment as a khadi spinner and collects
Rs. 1.50 paisa per day? Are you sa-
tisfled with that? Is that our concept
of employment which will bring
something? What is the concept we
have been following? Cottage and
heavy industries will be there. That
will give money and economic po-
wer. Feeding to them smaller indus-
tries  will develop, Certain areas
which can be developed by small in~
dustries wil] be reserved for them.
Thigs has been going on. Is this em-
phasis going to continue or not?

Take the position of agriculture, The
complaint against us is that we have
been neglecting agriculture, What
is the real fact of the situation? Dur-
ing the Fifth Five Year Plan as
against a total allocation of Rs. 37,000
crores, Rs, 4,302 crores were allocated
for agriculture. In the Sixth Five
Year asg against the total allocation of
Rs. 69,000 crores the allocation for
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agriculture is Rs. 8,600 crores, Per-
cant wise' it is almost the same. It is
11 per cent versus 12 per cent, There
is jncrease by one per cent. In this
the emphasigs which must be taken
note of as a considerable change in
emphasis? In fact. in the Five Year
Plans the emphasis on agriculture
started with a vengeance, First and
the Second Five Year Plans were for
agriculture. Then we realised with
agriculture alone we cannot be self-
sufficient unless industrial base is
built. Unless you have got the
fertiliser, unless you have got the
machine tools, unless you have got
the tractors, unless you have got the
agricultural implements, unless you
have got the power, unless you have
got energy, unless you have got these
things, agriculture cannot be  self-
sufficient and supporting shift was
therefore made on to the other sec-
tors. Now that is complete. With
the availability of 5th Plan benefits,
emphasis started back again on the
agriculture and on the small scale in-
dustries. The emphasis is shifted
back. But when shifting the emphasis
back to that. the demands of heavy
industry was not by-passed. The de-
mands of the key industry was not
by-passed. Those industries were re-
tained as a base on which the self-
sufficiency of the country had to be
maintained, This is the emphasis on
which we are fighting. They say that
the main accent is on the agriculture

where employment has got
to come in a big way. The
employment objective depends
crucially on increased labour being

absorbed in agriculture and allied ac-
tivities. And secondly, after agricul-
ture, household and small industries
produce consumer goods for mass con-
sumption which hold out the greatest
potential for employment. These are
the two analyses they have given.
May I ask by shifting the emphasis
to agriculture, would the problem of
wnemployrent be solved? Whatever
holdings you have, whatever a per-
son mey be holding, by shifting the

emphasis on agriculture he can make
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more money and he can earn more
money and it is his aim to earn more
money, But the question is the shift-
ing of the emphasis is to result in
the distribution of the money in the
rural areas and the backward peopie
and the landless labour must also have
the due share of that; then the em-
phasis is not on the shifting of the
money—which of course there must
be—but on the structuring of the
entire land tenure and land relation-
ship. Redistribution has got to take
place and there the gquestion of land
reformg and all that come in. But
without that is this emphasis going
to benefit those whom you are think-
ing of. The problem of unemploy-
ment cannot be solved, The N.D.C.
took note of it and emphasised that
land reform is a matter of high pri-
ority. May I ask every Member sit-
ting on the ruling benches as also
those sitting on this side to consider
whether the political will for this is
available? I am not saying that the
political will was available in the
past. I do not claim that, But
wherever there was a political will.
this  transformation took place.
Wherever there was no political wil),
the transformation did not take place.
It was not that there was no policy
stipulation, Policy stipulation there
hag been. Even from 1950 onwards
land reforms has been one of the
major tasks the nation has underta-
ken. We have gone to the extent of
amending the Constitution; we have
gone to the extent of incorporating
the 9th Schedule in order to give
Constitutiona) protection to land re-
form laws. The nation wanted it
but the political will was not forth
coming. Wherever it was forth—
coming in my State it was forth-
coming, the land reform had been
complete. In Karnataka it was forth-
coming and there, to a large extent, it
has been complete. In certain other
areas, it has been forthcoming and it
has been completed. May I ask whe-
ther the political will is available to-
day? The Harijans have been hound-
ed everywhere. The land has been
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taken away by the people from these
people. If the political will comes
from these people, whether a great
transformation can take place? If it
does not take place, then this huge
money will result only in the concen-
tration of wealth on certain sections
from whom you will not be able to
take that back. It will not help to
implement the schemes at all. This
is the point I just wanted to empha-
sise.

Then we come to the small scale
industry. It is stated that something
new is taking place here. In the
Fourth Plan the allotment was Rs. 276
crores; actual expenditure was Rs. 250
crores. In the Fifth Plan as against
an allotment of Rs. 611 crores the ex-
penditure was Rs. 510 crores. Today
the allotment is Rs. 1410 crores. Cer-
tainly something higher has been al-
lotted. But in the small scale sector
it is not the allotment that really mat-
ters. It is not as if the previous plans
did not take care of this. The Plan-
ning Commission has got this to says
on this matter:

“There was substantial increase in
the overall availability of institu-
tional credit to the small scale in-
dustries. The total advances by the
commercial banks to these industries
went up from RS. 280 crores at the
end of June 1969 to 1147 crores
at the end of December 1975 and
further to 1421 crores at the end of
December 1976. During this period
the number of small units assisted
increased from about 56,000 to
2,609,000 and further rose to 3,89,000".

1 am pointing out that only to empha-
scale sector everything was neglected
scale sector everything was neglected
and nobody took care of it. No size-
able allotments were made; institution
a1 furnance was made available and a
large number of industrial units came
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up, as stated in the report of the
Planning Commission itself. In the
totality of goods produced in the fac-
tory sector, the small scale industry
accounts for 28 per cent, that is in
the goods produced in the factories,
of that 28 per cent was accounted for
by the small scale industry.

Now, what is the new innovation?
Merely giving more money will not
ensure the starting of gmall scale in-
dustry.

You can have capital structure and
you can begin a big industry. So far
as small scale industries are concerned,
thtere are many factors. In the sp-
here of implementing machinery it is
not with the central government; itis
the state government. Not even the
state government, but authorities fur-
ther down. So that has to be stream-
lined. What is the institutional
arrangement you are going to make?
You are saylng that the district indus-
tries centres will be developed. This
is nothing new. A total package of
consultancy service was started in the
Fifth Plan; it is just that this jnstltu-
tion is seeking to achieve, the district
industrles centre. The question is:
whether the man power men who are
manning these centres have got the
rapability to be of assistance to an
industrial entreprencur who is coming
forward, where money would come
from, what the technology is and where
the market is and how it could be vi-
able. Will these centres have the
capacity? Who are manning these
centres? The wonderful thing they
say is that they are going to imple-
ment it in districts where rural indus-
try projects are already functioning.
The units of the Khadi and village
Industries Commission will also join
together. 1If it is those people who are
going to decide give direction how
small scale industries should develop,
all I can say is that I wish them well,
the small scale entrepreneurs who are
coming in to receive great advice from
the particular centre.
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The real problem in this area is not
availability of know-how, or of credit.
“There is inbuilt structure in every
bank where credit can be made avail-
able. Bu{ the real problem is the
marketing problem for the cottage
industries as well as small scale indus«
tries, The plan also makes mention
of the marketing problem but no bold
initiative is forthcoming. They say
that there may be some reservation
and some priority in purchase by the
government. If in the marketing field
the responsibility is taken over by the
government agency so that whatever
is produced will be taken over by
them, if this proposition is accepted,
to a large extent the small scale
industrles will be assisted. But that
is not forth-coming. That is a bold
initiative. The remedies mentioned do
not point to the direction of a bold
<decision which will solve the problem;
that is not what we find here. No-
dody is against small scale industries,
nobody is against irrigation, irrigation
is a necessity undoubtedly. But the
major question is. vis-a~vis that what
is your attitude to the bigger indus-
tries? The Prime Minister pointed out
that as far as the public sector Is
concerned, the Government has got a
very warm corner for that and that
as far ag the big industries are con-
cerned, it is not going to be discrimi-
nated awainst. But the Plan Document
gives us an entirely different story.
The Plan Document proceeds on this
basis that the entire malady in this
country js because of the emphasis on
<capital intensive industry which means
for employment of one person so many
lakhs of rupees whereas in the small
'scale industries, it needs only two
thousand rupees. Therefore. Capilal
intensive industry must now stop,
enough and no further and the entire
emphasis has been shifted. One by one,
industry by industry as far as the core
sector is concerned they have mention-
ed in this document. What they have
said is, the on-going schemes will be
continued. nothing new.

There was Fifth Five Year Plan and
a Perspective Plan, extending upto
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1982-83 and in our Perspective Plan,
we felt that the steel we are produc-
ing today is not sufficient at all, §t
must be tripal or increased four times
to meet our future requirements. If
the agrarian expansion 1s going to take
place in the way you think it wil,
steel will be in short supply, imple-
ments will be necessary, tractors will
be necessary and the whole thing will
have to be there and the installed
capacity will nol be sufficient to meet
the requirements? Are you thinking of
developing the core sector? You say
that as far as thig Five Year Plan is
concerned, the on-going schemes will
be kept, nothIng more. For want of
time, I do not want to go into the
details of this. They take industry by
industry and say that the on-going
schemes will be kept and nothing more,
This is the total approach, they are
just tolerating, they cannot just scrap
the on-going schemes bul no further
expansion. no new ones. This is the
attitude of this Governmeni. From
the place of pride that this country
had attained as a result of the endea-
vours which we passed through
the joint efforts of Pandit
Jawaharlal Nehru and Morarji Desai
and the whole lot of them, I
am afraid. we are now retracing
our steps. I feel rather emotional
when I think of it. We have
gone to a particular point, we are now
in the take-off stage and you say °
“let us go back to cottage and small
scale industry, hand-spinning industry
and as far as the core sector is con-
cerned, whatever is there, let us be
satisfled with that.” Is it in the
interest of the nation? Not only
that, certain mischievous suggestions
are made here. What are they?

On page 187 of this document, it has
been stated:

“In order to introduce a degree of
competition which may help in
improving quality and reducing cost,
it is proposed to liberalise imports
in certain wel-defined areas where
the need for such competition is
felt.”

There are three basic steps. One is
exposing other industrial units to
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inter-national competition, liberalising
imports for the purpose of price stabi-
lity and all that. You become self-
sufficient, you become more effi-
cient and you can do it only in
competition with the inter-nationals
monsters. Therefore, liberalisation
of imports will start even in
areas where we are producing more
because our prices are slightly high.
‘There are Tariff Boards—why” We
create Tariff Boards to protect our
industries against the multi-nationals.
We have got a solicitude for them;
there need be no apology about it.
Now they are sought to be exposed
to international competition. Another
idea is import of capital inlensive
goods. They have discussed the ques~
tion of how to deal with the foreign
exchange. 1 have already submitted
to the House their idea of being satis-

fied with on-going schemes and no-
thing further., What about the re-
quiremenis? For the requirements,

they are looking to the [oreign ex-
change. The Planning Comrmission
clearly says:

“A conscious sirategy will be
adopted for drawing down our
foreign exchange reserves by plan-
ning imports in a number of capital
-intensive industrial goods guch was
steel non-ferrous metal and fertili~
vers.”

Therefore, goods in which this
country is self-sufficient and is compe-
tent to export after stopping further
expansion of the production capacity
in those areas, they are attempting
to import them and use the foreign
exchange for that purpose. Then they
suy that industries which cannot stand
up to the limited international compe-
tition in certain specified  product
areag which the liberalised import
policy will create will be allowed to
close down. This is what is contemplat-
ed: Expansion not allowed, on-going
schemes permitted, imports being
liberalised and if an industrial unit
cannot stand up to that competition,
that shall be alloweq to be closed
down. To meet the shortage of capital
intengive goods, foreign exchange will
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be used rather than expanding our
own industrial base. This is the pic-
ture that is emerging, That is to say,
the int, ti powers wil¥
have the doors of India open to them
to come in and have a free play in
these areas. This is the picture that
is coming up. :

About multi-nationals they say, 40
prer cent equily capital. Everybody
knows that with 60 per cent dispersed
capital versus 40 per cent equity with
them concentrated, they will control
the whole thing. Diffusion of shares
is not the answer to the multi-na-
tionals’ control. It js common know-
ledge in the corporate sector that if
you have concentrated capital in your
hand, you can face the majority of
shares that are dispersed and that are -
not concentrated. And they cannot
stand up to you.

The most monstrous part of it is
about education. Originally they said,
supply has outstripped demand. The
research area is not sustaining what
the new priorities have now stipulated.
Therefore, emphasis is now going to be
on removal of illiteracy. This has hap-
pened in the course of so many years.
Efforts has to be made and illiteracy
has to be removed. What about secon-
dary schools? What about colleges?
They are very clear in.their mind.
They have stipulated that whatever
secondary schools are there they will
be fully utilised. New institutions, as
far as possible, will not be allowed. No
new universities will be allowed. No
new colleges will be allowed, No new
technological intitutions will be alow-
ed. No new engineering colleges will be
allowed, because according to them
production has outstripped demand.
Therefore, stop all that. Merely con-
centrale on primary education and
elementary educatoin. As far as re-
search area is concerned, where
they themselves concede that we have
come to a place of pride and we have
got engineering graduates and techno-
logical skill which can compete with
any in the international field—we are
able to suply it to other countries also—
the present position is, we are at a
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saturation point; nothing more can be
alfowed. This is the position they
have taken. Therefore, on an analy-
sis, we find that industry is now being
clipped. Development is being stopped.
Our industries will be exposed to
international competition. We are get-
ting back to the small gcale and cot-
tage industry stage that will complete-
1y satisfy everybody. As far as educa.
tion is concerned, we have had enough;
nothing more. Just have elementary
schools. That will be enough for you.
About other things, you can wait for
some time. Thig is the attitude they
are a taking up.

MR. SPEAKER: The hon, Member's
time is up.

SHRI C. M. STEPHEN: Please give
me a few more minutes.

MR. SPEAKER: I have no objec-
tion. Your Party is allotted one hour
and 40 minutes. Out of that, you have
already taken 40 minutes.

SHRI C. M. STEPHEN And all
these, for what purpose? Employment,
emphasis on employment. And what
is the picture which is emerging?
Their own document gives us the
picture. The picture is as far as village
areas are concerned, Thig is all for
employment. At the end of this Five-
Year Plan, as far as the engineering
graduates, diploma holders and all
of them are concerned, as against the
present backlog of 6,95,000, at the end
of this Five-Year Plan the backlog
will be 14,26,533. The unemployment
problem is going to be wiped out. But
in the course of this five-year period,
this is what is going to emerge. In
the other areas also, in the totality of
the areas, we will find that the un-
employment position will have worsen-
ed. Not only this. Even if all these
calculations are coming true, even then
the unemployment problem will have
become much more serious. But the
question is whether the agrarian em-
ployment can be completed. Unless
there is re-structuring of the village
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economy and of the land tenure, the
problem of unemployment and in-
equality cannot be solved at all.

Now, there is a question of resources.
There is no time at my disposal and
1 do not want to go into the question
of resources. The only thing I want
to say is, we had proceeded on the
hasis of self-sufficiency, not depending
on foreign countries. But here they
have now Rs. 60,000 crores. For that
they arc relying on the balance out of
the current account, Rs. 12,766 crores.
The country is passing on to deficit
financing. This has become the order
of the day. But they say that from
out of the tax and non-tax revenue,
after meeting all this, there will be a
left over of Rs. 12,766 crores. By what
calculation they are able to get, God
alone knows. I leave it to them. Then,
they are going to raise additional re-
sources to the extent of Rs. 13.000
crores. What will happen? Additional
resources include additional excise on
the items which are specified as other-
wise unspecified items which we had
a dose thig time. We had 5 per cent
of the ecxcise duty on the otherwise
unspecified items. They are not satis-
fieg with that. Again, further doses
are coming for those unspecified items,
additional excise duties are coming in.
Then, subsidies will go in respect of
fertilizer, food, controlled cloth etc. All
these fellows are enjoying subsidies.
When their subsidy is scrapped, the
excise duty on unspecified items will
be added on and that will make up
this Rs. 13,000 crores.

Then they say that railway com-
muter fares are rather too cheap and
therefore, fares and freights will have
to be increased. “This is the other one
that they have given notice of—fares
and freightg will have to be increased.
Then electricity rates will have to be
increased, irrigation rates will have to
he increased. The wholething has been
spelt out under the ‘other resources’—
Rs. 13,000 crores.

Then, about agricultural income-tax,
I will salute the Government if they
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can collect this money from certain of
those areas. There are certain States
which are managing agricultural income-
tax. There are certain areas in which
with all your power you will not be
able to get this and you are calculating
on the basis of the agricultural income-
tax. This is what you are doing. After
doing all that, there will be a deficil
of Rs. 2,226 crores. Then, afier draw-
ing Rs. 1,180 crores from our foreign
exchange—Rs. 1,180 crores will be
drawn from foreign exchange—they
will be stili left with a deficit of
Rs. 2,226 crores even after getting
foreign assistance of Rs. 5,954 crores.
The 5th five-year plan’s contemplation
‘was that in 1978-79, our need for for-
eign assistance will be only Rs. 790
crores. Thereafter, there will be no
need for foreign assistance. This was
our calculation. In its place, the new
idea is given: Rs. 5954 crores of
foreign assistance, to carry the Plan
forward. Here it is that I say that you
dropped the word ‘self-reliance’ deli-
berately. Self-reliance is being dilu-
ted completely. We are being made a
colonial country completely. Our
Irontiers are being opened for multi-
nationals. Our exchequer is being
thrown open, to be assisted by foreign
Lountries. You are pgoing to be
dependent upon them. Thereafter, the
problem of paying back the interest
will arise. This is the situation that
is going to arise.

One minute more, and I will con-
clude. They have mentioned *“plan
strategy”. In the plan strategy. they
say, there must be continuity. This is
what they have stated in this docu-
ment “pursue a strategy for a speci-
fic period”. *“The selected strategy
must be pursued consistently over a
period of time, sufficient to establish
its success or failure.” A new strategy
has been spelt out. If the strategy
is to be successful, there are certain
conditions-precedent and certain con-
ditions-pustulate. About  conditions-
precedent, I have said that they are
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impossible, The condition-postulate is
that it must be continued for a long
time. They are proceeding on the
basis that the persons who have fram-
ed this scheme are going to be here
till eternity. Let them presume it;
but the conditions in the country are
so clear: there is no national consen-
sus on this scheme. In my view, this
is the most retrograde and reactionary
scheme, aimed at hitting the country
and putting it back to the colonial age
from which it had emerged, and at
throwing away self-sufficiency. In-
herent in the scheme is a basic
approach—I don’t attribute it to any
force; but the basic approach will be
resisted by every political party which
has got the good of the country in its ~
mind and by the people. The resis-
lance has started. Resistance will
develop. Stop this betrayal, keep the
country in self-sufficiency and self-
strength. Don’t dilute its self-suffi-
ciency. That will be a crime done to
this country and it will undo what-
ever we have done.

With these words, I take my seat.

MR. SPEAKER: Let the parties
know their position in regard to dis-
tribution of time. The time distribu-
ted to Congress (I) is 1—14 hrs; Con-~
gress 1-08 hrs.; CPI(M) 22 minutes;
AIADMK: 20 minutes; Janata 5—12
hrs.; CPI 7 minutes; P&WP 6 minutes
and Unattached 15 minutes.

SHRI C. M. STEPHEN: I have to
make a request, in the light of this.
This is a very important document.
Rather than struggling for time to-
morrow evening, kindly agree to give
at least one more day, for the discus-
sion of this item. It will be absolutely
necessary. Thig is not a matter for
cursory consideration.

SHRI VASANT SATHE (Akola):
You remember that in the Business
Advisory Committee, we talked of
having 3 days.

SHRI C. M. STEPHEN: This is the
most basic document that the nation
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can think of. We must go into it in
detail. There must be no constraint
on Members who want to speak.
Therefore, we must have more time.
We must have sufficient time.

SHRI K. GOPAL (Karur): Why not
Saturday?.

MR. SPEAKER: 1 will place the
suggestion before the Business Advi-
sory Committee.

SHRI P. K. DEO (Kalahandi): I beg
{0 move:

‘That for the original motion, the follow-
ing be substituted, namely:—

“This House. having considered
the ‘Draft Five Year Plan 1978-83’,
laid on the Table of the House on
the 26th April, 1978, is distressed to
find that in the Draft Plan thcere is
no mention of the Upper Indravati
Multipurpose Project of Orissa whose
foundation stone was laid by the
Hon’ble Prime Minister on 9th April,
1978 and of its early completion
according to the time schedule
on which the Prime Minister laid
emphasis in his speech at the
function and suggests that at page
172 of the Draft the Upper Indrava-
ti Project be categorised as ‘85(A)°
among the new schemes.” (1)

That for the original  motion, the
following be substituted, namely:—

*“This House, having considered
the ‘Draft Five Year Plan 1978—83',
laid on the Table of the House on
the 26th April, 1978 regrets that no
mention has been made to give con-
stitutional protection (like article
371 in case of Maharashtra and
Gujarat) to the most backward
southern region of Orissa by pro-
viding a separate development
board and equitable allocation of
funds for development expenditure
over the said area and equitable
arrangement for providing adequate
facilitieg for technical education,
vocational training and adequate
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opportunities for
services.” (2)

employment in.

SHRI B. C. KAMBLE (Bombay-
South Central): I beg to move:

That for the original motion, the:
following be substituted, namely:-—

“This House, having considered
the ‘Draft Five Year Plan 1978—83"
laid on the Table of the Tlouse on
the 26th April, 1978 and also having
noted in the said Draft Plan, obser-
vations about some fundamental
failures in the lasi quarter century
of Planning, as also aboul increase
in original disparities in the back-
ward areas and many segmenis of
population like the Scheduled Castes
and Scheduled Tribes. not having
shared fully the benefits of growth
recommends that steps be taken to
indicate specific schemes and specific
amounts provided and the extent to
which benefits of plan development
accrued to the said segments of
population in the annual Economic
Survey and Budget documents and
also for full implementation of the
said schemes.”. (4)

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the ‘Draft Five Year Plan 1978—83"
laid on the Table of the House on
i{he 26th April, 1978. and also having
noted in ihe said Draft Plan obser-
vations about some fundamental
failures in the last quarter century
of Planning, as also about increase
in original disparities in the back-
ward areas and many segments of
population like the Scheduled Castes
and Scheduled Tribes, not having
shared fully the benefits of growth,
regrets that the Government, the
Planning Commission and the Na-
tional Development Council have not
drawn the said Draft Plan in ac-
cordance with the principles laid
down in the Directive Principles of
State Policy, as also the principles
laid down in the Articles 46 and
338 of the Constitution of India, and-
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That for the original motion, the
following be substituted, namely:-—

[Shri B. C. Kamble]}
further this House directs the Gov-

ernment to recast or modify the said
Draft in consonance with the said
Principles to avoid fundamental
failureg of the past planning.” (9)

SHRI K. LAKKAPPA (Tumkur): I
beg to move:—

That for the original motion, the
following be substituted, namely:—

“This House. having considered
the ‘Draft Five Year Plan 1978—83',
laid on the Table of the House on
the 26th April. 1978, recommends
that more radical socio-economic
changes and more eflective measures
should be adopted taking into con-
sideration the prevailing poverty,
unemployment, economic disparities,
.caste and class confircts endangering
the basic living standards of the
people of this country and further
strongly recommends steps for acce-
leratihg the growth rate and eradi-
cating economic stagnation and com-
bating the prevailing situation ex-
plained above.” (5).

That for the original motion, the
following be substituted. namely:—

“This House, having con-
sidered the ‘Draft Five Year Plan
1378—83', laid on the Table of the
House on the 26th  April, 1978, re-
grets that there is no mention in the
Draft of any time-bound programme
regardixg economic growth, eradica-
tion of unemployment and poverty,
and regarding rural development.™

(6).

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the ‘Druft Five Year Plan 1978—83".
laid on the Table of the House on
the 26th April. 1978, regrets that the
Government hag faileq to make
any provision in the Plan outlay for
Ganga-Kaverj link to accelerate
the growth of economic activities in
Southern States as envisaged in the
Expert Committee Report on the
subject.” (7)

“This House having considered the
‘Draft Five Year Plan, 1978—83’, laid
on the Table of the House on the
26th April, 1978 regrets that the
Government has failed to provide
adequate economic assistance to the
Southern States, especially Karna-
taka State, in implementation of
Vijayanagar Steel Plant, hydel and
thermal projects and adequate finan-
cial assistance for implementation of
medium and major irrigation pro-
jects, resulting in stagnation and
sluggish growth of financial health
of the State.” (8)

SHRI VINAYAK PRASAD YADAV

(Saharsa): I beg to move:

That for the original motion, the
following be substituled, namely:—

“This House, having considered
the ‘Draft Five Year Plan 1978—83’,
laid on the Table of the House on
the 26th April, 1978 directs the Plan-
ning Commission to make the Plan
work-oriented instead of money-

oriented, frame year-wise master

plan to remove acute unemployment
and under-employment immediately
and allocate at least 65 per cent. of
the Plan money to lay a network of
irrigation, power and small indus-
tries in the next five years to end
chronic poverty and backwardness
of the villages.” (10)

SHRI D. D. DESAI (Kaira): I beg

to move.—

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the ‘Draft Five Year Plan 197883,
laid on the Table of the House on
the 26th April, 1978, recommends
that the draft be suitably changed
to include in it (i) an allocation for
agricultural research a sum equal
to 1 per cent of the total money
value of agricultural produce annual-
ly, (ii) constitution of an agricul-
tural commodities prices stablisation
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board to fix prices of agricultural
commodities in advance of sowing
and to run a disaster relief fund to
help farmers and (iii) the speedy
construction of Navagaon Dam on
the Narmada ang allieg works.” (11)

“That for the original  motion, the
following be substituted, namely:—

“This House, having considered
ihe ‘Draft Five Year Plan 1978—83',
laid on the Table of the House on
the 26th April, 1978, recommends
that the draft be suitably amended
to include a  shift in  the use of
groundnuts from a source of oil to
that of protein food.” (12)

That for the original motion, the
{ollowing be substituted, namely:—

“This Ilouse. having considered
the ‘Draft Five Year Plan 1978--83'
laid on the Table of the House on
the 26th April, 1978, recommends
that the draft be suitably amended
to include an agricultural policy
that aims at substituting coarse
grains by more nutritive ones. (13)

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the ‘Draft Five Year Plan 1978—83’,
laid on the Table of the House on
the 26th April, 1978, recommends
that the draft must include all neces-
sary steps to catch and properly
utilise every drop of water available
in this country withoui any waste.”
(14)

That for the orignal motion, the fol-
lowing be substituted, namely:—

“This House having considered
the ‘Draft Five Year Plan 1978—83’,
laid on the Table of the House on the
26th April, 1978, recommends that
the draft must include steps to help
tobacco and short staple cotton gro-
wers.” (15)

“That for the original motion, the
following be substituted, namely:—
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“This House, having considered
the ‘Draft Five Year Plan 1978—83",
laid on the Table of the House on
the 26th April, 1978, recommends
that the draft be suitably amended
to provide for a ban on the use of
trade unions by political parties and
on political elements entering trade
union field.” (16)

SHRI DAJIBA DESA] (Kolhapur):
T beg to move:—

That for the original motion, the
following be substituted, namely:—

“This House. having considered
the ‘Draft Five Year Plan 1978—83’,
laid on the Table of the House on
the 26th April, 1978, is distressed to
find that the discrimination between
Agriculture and Industry is continu-
ed in regardq to (i) price policy
(ii) tariff rates for electricity and
prices of agri-production and indus-
trial production.” (17)

That for the original motion, the
following be substituted, namely:—-

“This House, having considered
the ‘Draft Five Year Plan 1978--83’,
laid on the Table of the House on
the 26th April. 1978, recommends
that remunerative prices for agricul-
tural commodities based on cost of
production and cost of living be
guaranteed and necessary machinery
to undertake purchase and distribu-
tion of agricultural commodities be
established.” (18)

SHRI GIRIDHAR GOMANGO (Kora-
put): 1 beg to move:—

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the ‘Draft Five Year Plan 1978—83",
laid on the Table of the House on
the 26th April, 1978, is distressed to
find that as per the policy decision
the Central Ministries were required
to identify the programmes relating
to tribal develop t ing
their sectors, but so far no Ministry
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has earmarked allocation for tribal
sub-plan areas though the Fifth Five
Year Plan is already over, and an-
nual plan of Five Year Plan is in
progress and there is no mention in
the Draft of the names of the Minis-
tries which earmarked allocation for
these areas.” (19)

the Five Year Plan, 19786—83 and
the State-wise allocation from State
Sector outlays and the assistancer
from the Centre to the States for
triba] sub-plan State-wise.” (22)

That for the original motion, the
following be substituted, namely:—

“This House, having considered®
the ‘Draft Five Year Plan 1978—83’,
laid on the Table of the House on
the 26th April, 1978, regrets to find
that in Draft there is no mention of

That for the original motion, the
following be substituted, namely:—

*This House, having considered

the ‘Draft Five Year lan 1978—83’,

laid on the Table of the House on
the 26th April, 1978, is distressed to
find that in the Draf{ there is no
mention of the names of the Central
Ministries which have already intro-
duced or are introducing in next
financial year, separate budget heads
under each major functional head to
ensure non-divertibility of funds at
the Central level and also there is
no mention in this document regard-
ing the guidelines issued in this re-
gard by the Planning Commission
to different Ministries.” (20)

increase in allocation or assurance
that there will pe no cuts in tribal
sub-plan allocation or lapsing of
funds in the following available re~
sources for tribal sub-plan:—

(a

State sector outlays,

(b) Central Ministries,

(c) Centrally sponsored schemes,.
(d) Institutional finance,

(e

~

Special Central assistance imn
the Annual Plans and Five
Year Plan by the States and
Government of India.” (23).

That for the original motion, the
following be substituted, namely:— That for the original motion, the follow=-

ing be substituted, namely:—
“This House, having considered

the ‘Draft Five Year Plan 1978—83’,
laid on the Table of the House on
the 26th April, 1978, regrets to note
that there is no mention in the Draft
regarding the socio-economic uplift
of the most primitive tribes such as
Bonda, Paraja, Sauras, Lanjia Sau-
ras, Dongoria Kondh, Kutia Kondh,
Juang and Paudi Bhuiya of Orissa
and other States where such primi-
tive groups are there and also the
tribals of the outside tribal sub-
plan areas.” (21)

“This House, having considered
the ‘Draft Five Year Plan 14978—83’,
laid on the Table of the House on
the 26th April, 1978, regrets to find
that in the Draft there is no men-
tion regarding the administrative
set up adopted by the States for the
implementation of sub-plan schemes
for the instructions issued by the
Government of India to those States.
to adopt the administrative set up-
with immediate effect for effective
implementation and to increase in
efficiency in the administration to-
achieve the aims and objectives of

h . "
“This House, having considered the tribal sub-plan aress (24)

the ‘Draft Five Year Plan 1978-—83", That
laid on the Table of the House on
the 26th April, 1978, regrets to find
that in the Draft there is no mention
about the allocation earmarked by
the States having tribal sub-plan
areas in Annual Plan of 1978-79 nor

That for the original motion, the
following be substituted, namely:—

for the original motion, the
following be substituted, namely:—

“This House, having considered
the ‘Draft Five Year Plan 1978--83",
laid on the Table of the House omx
the 26th April, 1978, regrets to find
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that in the Draft there is no specnﬁc
mention of poiicies adopted for the
tribal sub-plan areas by the Centre
and the States regarding the (a),
Excise Policy (b) Forest Policy (c)
Personnel  Policy (d) Economic
Policy (e) Educationul Policy (1)
Communication Policy (g) Irrigation
Policy (h) Industrial  Policy (i)
Allocation Policy (j) Cultural Poli-
cy and the other poilicies to share
the fruit of developmental policies
of the State gng Centre.” (25)

SHRI YUVRAJ (Katihar): I beg to
move:--
That for the  original motion, the
following be substituted, namely~—

“This House, having considered
the ‘Draft Five Ycar Plan 1078—83",
Jaid on the Table of the House on
the 26th April, 1978, regrels that the
Government has failed to provide
adequate economic assistance to the
Northern States especially Bihar
State in completion of Katihar ther-
mal power plant and adequate finan-
cial assistance for implementation of
medium and major irrigation pro-
jects resulting in stagmation and
sluggish growth of financial health
of the State.” (26).

wt feom e wegtan (afaw
faeelt) : wemm werzm, fawT @i
ST v 7 ag Had BETET @ §

l4.59 hrs.

[Mr. DEPUTY-SPEAKER in the Chair]
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GaT A i § W W ATEEN -
wrET g I3 TEAT ¢ |

oft qrom ;WA ¥ T S F
g gy 9 & forr i § wadY wHE-
Rz g4 aﬂa”ta a‘fﬁﬁ?’!’q 1 88
s har s fem g & @ 99
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miET qF sawT wow @ fv #
e Y Y T awar a1 f& oA
safaq o T qEA F WY WT AW &
QIR 5 FETCHT Fr=me @ qwar § |
far fasie, o€y deeita wIC w% o2
Fox VIR G FT gy sanar fode,
=g sarar IaF fedl & v, 51w
I fror, adt @ awat o o R
HAYH FIC AT { AT HST 9T AR
forr 1 o= A1 7d T w1 faw @
& FomaT WL AW Y 2w I ) fF
gt afafeds ar grax osFwT #v
IS B THEH woe FT OROAW FF
21 T 92 A wuAT 9y il adl
7t frgard g @ & ol F
for ArrgET e A g B g
U Har AT ¥ &9 agrar 97 fF § 7w
Fwr ¥ ma A6 F qrg aa w7 39 By
o ¥ AR # ow i s
Gr @ 1 WAL AW FT wEar
gy & oY o d ST gRivew v oW
g ¥ feafaw a7 gw & &7 wmwe
Y oot W A @ IAA WY SAar
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IR F w1 W R & e
¥ gfw & WY gt FET ag
e 3tww 0 wdr adr gfrafads
A ew gfafedy Y amwesd ¥
faw ¥ oav 30 TR WY Uw @i
9T ov g & u¥ a2 WY aa W
i AR A AE FOE wAT
B a=x ¥ foraey g Y faradt
§ ol far uydww ¥ § 8RR 89
T ¥ o Fw g oafw &
ahe @1 iy § At qarf WY
FX O ) T T NAT T g
FT AT wifgw AR F A WY
AT B Ffrw 7 v R I

¥ gg vy w1 wgar g & wox
AR aEw F IR qrE QAT W
garar fem s qiw&Y e Sy
st sfe aiy & mwa w0 H
ot oY, I9H w7 § 97 g F W
forar gt § -

“Removal of poverty and attain-
ment of economic self-reliance are
the two major tasks which the
sountry has set itself to accomplish
and, at the same time, firmly move
forward towards consolidation of
the democratic politica] order, pre-
vention of tration of ic
power, reduction of  diparities in
income and wealth, attainment of
balanced regional development and
the spread of institutions, values and
attiludes of a free and just society.”

&Y wtr e AyarEdr ar IREfew
qifadrsa wrET  #r g1 gear fae
Y, |t § g8 o, ¥ yuwr g waw
fos 7w WA Wit 9Ed
qI% EF W WA 9T wTWH
s o fa fear o o feedfedy
FY ¥ @ XY w1, A oggR faw
frar s fe iAW F A9 %
W7 % @ fear W@ ST gEd WY
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forrs fear war fo o wA2wA
A FFATAF qrET ¥, IIHY @y fear
s, SE% fau T FEw ¥ @@
FTAE L 99 fag sy AW
fra® go et I w1969 W
AT 20 FT AN F 2500 FOT T
Fuqzq A, T 09 AF FL 5100 FOT
9% 1 77 § ) gy 9w I fredfeh
eq T FT IJANT 8, g I Feedfdy
AR T FTAaOFEtFS ug ¥3 2
£ f5 aft e w1 oa fad
T FO afew wrogae wTEERa &
7R o Humjy qQ¥Ew FEWH T
oo X, gAY lgudy wefa-
THETN W 99 AR | THE WY
o ¥R R fred gwemT o &
T W 3T qTE 9T 7@z T\ v
o1 /YT 9% G Tiw g@e dY W
% qFEw H gl usa  fawar
% a1 wg A wde W qrgeme
TS &1 W 3 Tz WX
50 TXHT THAWS AT 1972~73 W
s fF T 98 e o fopan A W
o 1978 9% 50 Tz ¥ avx aradf
frqa & w1 gar wat dar dar ¢
foraelt R a7 S, feaey sl aw
7 &7 AT 7Y &, TIH TH(EHE W

FUT T & W FAF F07 AW qradt
wTgA ¥ A WY I %, AT I qQ
g 72 & % 9 ® g e # awy
woBT w4 guT | ¥ g FEer wgan §
e w4 AT agl aTeT ¥ o
fawd 30 Tt ¥ oY gy vay wg
Ny g ag & v fad zae @
7 fiwmr sma afew gET e oA
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Y forar mar, &Y fegears & oy AR
fedl & wme garw wiesr WY A
QM | ety gAY ogw ¥ oy aw
<o wigar g ff awt ok oz oA
T daq ¥ oF arw frfee ot fen
e gardy s 7ar gf )

1972-73 ¥ gi=aY A9 AT
wetar miferrite & 9w fe w o a
1874 ¥ &IT 9T T AT A
w1 24 faqmas, 1976 &Y a5 wTIA-
WES FAT | 1974 W AT T 24
foaraz, 1976 ® 9g THoFNodHTe ¥
WTL FEATET FAT |

1972~73 ¥ ST T wERT v,
74 ¥ 9T ® 19T, 76 F W H
ITHY BIEAATES goT W1 78 F TAAT
oZ g gE &1 ag Far o § ) zafag
# o wu wE St § AHAEE w
wga § % 39 a9 #1 3@ A
¢ fr ot 39 oo AT R O g A
v ) g dw e dfer 1978
AAA I TATY | T &5 WL
wize + it zEEr T oW &
mfat § JoAw gl wrafoa &
TR ITAT §, 9% T < e g o< famme

e wmon, ggR ak § &<
weg & W faww  famm  fear
g, | fer swIE ¥EAHew 4%

e feur s AT O SR a9
g aF qg N fedva ¥ wEAARES
grm g9 % & ww freer smdd o
TE T8 A ¥ TW T 77 o @
T §), gafeg w0 Tw A 9w fam
fear s awar § fw gg S 78 I W
o ww T &, 991 gAY
aw faar smq sk 79 & ow Q¥ wiw
g ¥ fedse v qeTAT 9g e 9%
ot B & sra ql Ay & R
g?
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wer wgrw, & ag v wg
agar g wwm H{dr s F Afaw
T & T & wgr 1 Qfew o A
wyw weet § Afe forg w1 § s
o @ & 39 v ¥ Rrgar At weer &
T Y A gw Afer o
#T 5o gg 7 fawe o 67 g av-
Hrdw ¥ warfaw oy @ aToes
Tgw WG | wre G gar & & ¥ S
IITEY W AT FE@T BT & IF
gw oy 7 w7 gy £ 1 gat
TCEE FTAY O F AW gH gy
TTHITHA HY FAL A 519 F7 FIform F747
g | Atwomdr ¥ g ag o
aga Tyee gAY wifgg arfe @g T &
FoFT wa9d qg A e Ao

M WEEA gHA 4.7 THET
e & oviey @ € afgw gwe
¥ g wag o ferfa & oY o vy
STt TAT S @y 3w oworr wiw
A F FT O a4 VT aga W i
smaar YT T wreer & fgegeana ¥
T WO T qIgAAT A AgE Eem
forae fo grar <gT &, A7 faenv § Uy
aft 7 &1 freely a7 ofY 7y e
gt v 1w oft wly R T
wrar & fo <y argReE 30 97 &Y
&9 21 HT 25 97 FATT 9T |7 AT |
aig At ¥eur fafreed o1 g & 7T
wzﬁa’!ﬁﬁwg&zﬁwﬁwatﬂ?ﬁ
w1 geuragifes garar  Tar 41 AT
sy o o1 fiF gw 1983 % off 25
I ETT AT FTRE WA A T A £
YT 30 9T gWrT §1 St T §
= w1 wiR feear soar afge ) W
g% 30 9T gAY 1 aTTiiE T w7 TN
89 3= rer A1X oy vgw B, A TH
¥ wli gT aver wgew 7@ T § W
o WA THAAT HT GRS 7Y A AT
gofe oY @ &1 W age wrede AR 9T
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4.7 98T &1 9G¥ AT T v
gw aredl foga §7 @98, 99 gw e
oresroiz ¥ oAada, T 9T g e
T Aqifge 7 wAar e A owed
swwias v § ag frar & fo gl
fafmw 7 avdiz drr ¥z gy g faay,
wrar GrfEU | BT 517 QIET ST A
Zin § A1 T A 91 erTiay vg F
FAE G QT FT AAT ¢

WA WEET, FAT gHTY AOHA Y
TTEA TE a7 ¥, A% AL 49
Hferra warar Gz 2 2, e w137
w gy T WG G "I, "
F1 AT g AHT Fw F, AR of
T oqra fifoqg # wrq T A arr Ay
wY &, a7 g TVF T fag wOT =
oAy ¥ owigw % wevd £ gnd
3 7 qvET a1 W T T &, Iud
FUT EH U A AAE FLAHT | T gH
ois qTdz AT 91 qiv TvET §T 97T
T oadl @ wad 47 T wG W
1 G FHH a1 W T T qE g
= feaifedion &t @eq o €, BW X
w7 fefzfomm amw g3 5@ T &
fafefeanos o wEn w1 w9 §)
o W oIa%) tadigst famr oo @
wisg £¥ ag g v § FrE THET
adiaT g 3g § wadm ®aa argm §
qwAr g wT R A ader ¥ ¢
afy Tz Y § oA gy asgwv
qrzEEd W1 ¥ TR TCNET agia A
sy F1 o fegeare a1 www &9
sy #Y g X AY 97 7 & wwean g fw
5t gefeoa afqdy grea ¥ ot af
2 ag wr @ H e ai g W g
zawi e gdqe Ta v 8 g
gl | T TSR ¥ I wigey
% zrete fwar 1y gewy Y & W
wrwar 1 QHY ara o1 AgY § fa gaa
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AET F AH F TAR HIT AR 5T
AT ERC IAKT AAT gw L RTT AT
A w7 A T X |qF |1y F awAar
g fr a8 ur aga TR wawdT 26,
oz ®YE BEY arg AEY v FAT N A
qi=, 7 ATAA qrET AW E IAET A
T oA FI AN A, A% AT H A
g qT e &t fgegea wr LrevorT
T AATA A ALY g0 A arey §
wuaar g fn s & i § 1 g9
T ol T ¥ gAw q F gw W
qefasr T a7t qrfgn
A

ag AT oFT WA E Ty T L7
o ady gegt wae dgam e mrEw
TR F U | A9F ST AT 39F HIL
WE T FL HF AMA ] oA Gy
w1y | Tt waq ag ¥ fo gefear
arfast # St og wgr w@v 91 v a9
TEEY 9L g O a9 ¥ wd war TR,
sawt faepe waalom w3 adi fxar
ST, 45K IA%1 9EF A9 ALREAT
feav o wme 1 Stgh AW WA Wg-
TEF K ALCAE § DA AT TR T



329 Draji 5-Year VA'SAKHA 13, 1900 (SAKA)
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W Yz A werr & fom ge W
T &7 FY gETE §1 AR TAN
TR A9 ¥ | I agT FRATEEE &t
FgTT &, & €1 agrAr g AT oFA-
&6yT ¥ I, foely @< 57 4% wTAr
WY wga Wl 3\ SRl TAR T
w80 &1 oft gurdr oARdiae A
IAEY WY AT FAT AT AT qEAT AE
smm ? ug e saw wae fafrEa
®q & Wi afen ot UEASEAA
TaER 4T ST YWY E ag vw & v faer
T W WT SIOOAT AT W ATIRT TRAT
anfee | et @t F GfadeEy § FEr
et ot o o & A€ 41 T00 AeAq HiT
T T W IEHT S 4 OF § 9 w9
f’marmmn’mtﬂvrﬁrnﬁma#
wORT A Tifen Wi FATr wied
fir faor avg & w9 2IF WET WO
AT AT T F

8% TF qgT T g FeeT g
F oo ¥ 5@ wE & 99F IOV AN A
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fiear wav 3 1 ag wa & T gAEAT 3
aist &Y avie A TS TAE Y w8 )
gvvg fagi aiw arsr o § ot g
FEY 3300 *Try w@T T AT Afar
T 7 g9 F0 4.7 f{ar wn H7
ors 1w w7 fzar a4 st o
Q¥ § et w T gy & A Frove Arewr
I wAY 9gN Hegmady A §1 &
ot g fw At A9 ¥ Ay A
qEgrT faar a4 § gawr 4100 0T
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uT & o Ry wd o ag g oA g
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Y 7§ & g oY =T § o aga 9@y
qrr oy 7E F

TRV T AHES qgA ¥ TO TN
T & ag 3 &) Afew gy oty
weer 41 &1 adr-ady afvatafeat avad
& aargy g wd afqatafedi o sman
ST ¥ @ & gewT o &1 e &
N faF T AT TIH FET AT |
9TEg TEE GA-AY ATTAL OEed
w7 7y =l # age sarer A wvw
*1 WY stETd &1 % # gATTr Fdqu
ar f ufers wRexw & aww JFA@E A1
FiaT = g1 wifgd 39Fr g/ e
agrar wrfgd | 9uF fan fomd sey
STEUTT FY BN TG 47 AT AT UF
FZA FIT AT AY IAFT 77 o F forw
TE forar war 1 v § 3A Fra &0
wex Fox grar wifgy wa asw dar
Y & AT wgH SEAT 2FAT UF §vg
=Y udee faddt 7 f & avg w1
g a3 WEK W BT T BRE FEAN §
{1 st ofsqs =pa w7 73 § 917 gw@A
qvE LT qeAT § TRA wwA § 1 5EE
fa oF FAET THA AT A9 TA T
TAFUF W IAE FNT FT @At T &
TH M F WET IHAT W TH oA |
fax ar w1fgy A7 gusr |47 ATy
H 7@r sra 1§ wwaar g o oaw
¥ qore gFAfeeY /7 g9 9T F FET |
H war WY SfY § o[y e g
g fr =m0 @ wr 3w 9= famry &
fx ga vmfan w7 gw fem Afgw nw
AT AEy &7 ¥Eaw ady Ag g
rfgy & cam 9 fod wifaade &
frewwa &1 v A1 @ qEE AT AT
THF FUTH gAEY ewrw Fawadz T
darge wfgw ax 9w F qrar afgh
SHAIH T AT a9 q1 GoTHy Sfae o7
feewu grr afga 1 wifax 173
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aFy A AT @ F | Y AW FT WA
¢ fie w07 wmedy F1 ww ww ¥ W=
fer T &7 SawT gea@ qgy & 0
saTel @Ud gr o Wy &) gufay
gy Hfqw aF 91w L0 TET T
FEAT ATRY AT IA6T TW M F AR
g SIET TaTed wIAT Aifgy W
T Qe 2 ot7 N T8F1 DATART
w4, o1 fF gh s o wfed

gw 18 @iw wf fqvag e fr
sfax et Few fomar anad g

qg¥t oA & 1961 ¥ SvEd Afaw 9T

20 %o F AV qradf WrEw AT AR
Y, W< 1971 F e afaT 9T 40 %0
& s qradt wTee W SRy o, 6T
e ¥ fgga ¥ ag 70545 1 70 Te
% A quifyer U F 60 IS ¥
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=7 & foy, o< o far &faw aw
¥ WA, wiw g #§ Ofefegaa &9
forgr s, eRMIfaT femdfce &%
X FY SE, T A w7y A
3 Form 1T STrfed 1 WY e A
Y g § seT wgar wgm fin S
o s X f § 9w O W
faeger foqams won wifgd s S

T L@ A 5 v @ fw
Frar wfrsr gaw @rm e St wer
30 @ ¥ 4t foean, 3w A qW X
T ¥ I Ty et gé §, ow
g 1 gAarar @ fear g

T WK & Qg F gHEr gude
w4

SHRI N. TOMBI SINGH (Inner
Manipur): Mr. Deputy-Speaker, Sir, I
would like to begin by saying that
planning being a  continuous process
shoulg not be a casual affairs which
can be changed, done and undone with
the coming of new leaderships, new
parties. The Document before the
House is very interesting ang crude
mingling of academic and political
twisting.

My hon. friend, Mr. Stephen, of the
Congress I, speaking on behalf of his
Party, read out the first few lines ef
every paragraph in the Introduction
Chapter I and in these paragraphs the
first few lines have been invariably
praising the performance of the earlier
plans. It I read the last lines it
comes to a haphazard negative attitu-
de of the Planning Commission or
the present Government whatever it
is. This only indicates that the ap-
proach by the Planning Commission,
as it is today and also by the present
Government towards planning is like
a gtep-mother who accompanies her
beautiful gtep-daughter to a dance
performance. Everybody praises the
daughler but the step-mother cannot
help praising her and joining them.
But, somehow, after saying that this
gir] is very besutiful, the step-
mother will rush to say: yes, but the
face is slightly defective which is con-
tradictory.
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I would like to illustrate this by read-
ing one or two paragraphs. In the
first para it is said:

“It is a cause of legitimate na-
tional pridebthat over this period a
stagnant dependent economy
has" been modernised and made
more self-rellant, A modest rate of
growth of pér capita income has
Been maintaifed despite the growth
of population.! On the other hand.
the numbers ‘of unemployed and
under-employed are still very high
and more than 40 per ceni of the
population lives below the poverly
line”.

- I do not say thal the statement con-
tained in the second line is not a fact
but there is a way of doing things.
Thig is very inartigtic and very un-
academic and the FPlanning Commis-
sien, whenever they present a report—-
particularly when the Planning Min-
istry is headed by our Hon. Prime
Minister whose goodness, honesty and
sincerity cannot be .doubted—should
be free {rom these things,

If you read the following paragraphs
of the whole introductory chapter, we
fimd that there is a hurry a negative
approach, which of course cannot undo

_ whatever has been done within the
various Plan periods. Since planning
i®s not a casual thing but is a con-
tinulng process, it should be free from
any element of political {wisting. We
should slate facts as they are.

In the concluding part of the intro-
ductory chapter it has been stated:

“This assessment of India’s eco-
nomic development over a 'quarter
of a century of planning hag indi-
eated some fundamental failures™.

Also, soon after this the new develop-
ment strategy has been indicated, in
which a few points have been men-
tioned. These perhaps are points over
which there cannot be a dispute be-
cause we are all interested in the
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developme: of the country. We
started fropy scrap during the British-
colonial rufe. Then there has been a
sincere attgnpt on the part of the
previous regime. I would maintain
that we cannot sgegregate ourselves
from that. If we look to the Janala
benches today we find that the majo-
rity of the leaders who now say that
‘things have been done erroneously in
the past and we are out to play magic
and correct them overnight’, had be-
longed to the erstwhile ruling camp
and they have also contributed to
whatever has been achieved or other-
wise. If now they would like to dis-
own their contributions it is up to
them, but then  this has nothing to do
with academicians and common people.

With these introductory remarks I
would like to pose a few questions.
Can we have long planning unless we
can be sure of political stability to
at least a workable extent over a
visualised period? In the country
teday, psychological instability is in-
creasing one who is my cnemy today
because my friend tomorrow and vice
versa. So it is very difficult for any
Party or any Government to talk of
a iong plan or a scries of plans, parti-
cularly when the political friendships
cannot be relied upon. So, this indi-
cates that we should have a planning
forum, & planning mechanism which
should be free from political twists
and this forum should be one which
is not influenced by the quickly
changing political wings. The working
of the Defence Department for ins-
tance, can be taken as an example.
The report given by the Planning
Commission for the year 1977-78
mokes a mention of the rolling plan
and there are some contradictory
slatements in that connection. The
example of the Defence Department
has been indicated to show that it has
proved a success in the casa of this
Department. This has tremendous
implication.

What I want to suggest is that the
planning forum, the Planning Com-
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mission and the experts manning the
Commission as aMo those at the State
lcvels. should be Mree from the quick
changing political winds of the coun-
try.

1 would like Yo conling myself o
certain aspects df. the Plan. Bv and
large, 1 do not . have much to differ
ifrom the points made by the leader
of the Congress (I), Shri Stephen.
However, the attitude 1iaken by the
spokesman of the Janata Portly, Shri
Malhotra has been purély political;
there is nolhing economic and aci-
demic about jt,

1 have said in the begining that the
-»lanning forum should be fres [rom
all these quick changes in the political
scene. 1 am giving a few suggestions
and when 1 do so I am visualising that
the country iy facing instability, main-
1y political and T maintain that in spite
nf the polilical instability, changes in
Gavernment, changes in the Ministers
cte. the planning process should be
mainlained; at lcast workable sanclity
undisturbed. Keeping this in view 1
am making u few suggestions.

Sir, ours is a big country. We talk
of backward clases, backwarq regions,
scheduled castes and scheduled tribes
and all that. Ther are a few pockels
in the couniry which can be just
called wholly backward arcas. Unless
we take up the upliftment of ihese
areas it is very difficult to put the
country in proper shape economically,
whatever number of Five-Year Plans
we may have. Unless we identify the
real difficuttios of the small pockeis
and outlying arcas of the country and
‘ry ta solve them, the country will not
be developing quickly.

Let us first be concerned about
viabilily ot small units. We have a
number of small States. particularly
the region which 1 represent the
North-Fastern areas. It has got so
many small States and union teritories.
When these small States came into
“eing, at that time. there was no
notionel consensus about this. Some
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leaders had opposed it. I vivily re=
raember that when we were struggling
for the establishment of small States
like Manipur, Nagaland, Tripura,
Meghalaya, Himachal Pradesh etc.,
our present Prime Minister Shri
Morarji Desai was opposing the idea.
Now, we are told that he does not
want {o undo what has been dene. He
also says: “Had I been in power at
that time, [ would nol have done
ihat”. One feels very unhappy about
stich observations by our Prime Min-
ister particularly when it comes to
planning and allotment of funds ior
the development of thesce areas. What
priorities are the small States going
to get?  Just saying that the small
Stutes are nol economically viable is
nothing else, but calling a spade a
spade. How long are we going lo 33y
that these are not viable States and
the Centre is maintaining them? Some
dastructive psychology is being created
in those States. The officers going
frem outside would say (o the common
people there: See, yours is a unviable
State. a poor Stale, we bring money
from outside for you. Thig is as if
the small States are the small colonies
of the country. That psychology is
eing buili up. It is not {he leaders
who go uand contradict these things.
So the confrontation starts between
the people and the people who work
there from outside. So also even
among the politicians there is a feel-
ing that some small States are spend-
ing what should have been spent for
other areas in the big States. Now,
1 would suggest that our future nlan-
ning should address itself to the muk-
ing of the small unils viable, And

there are ways and means. For in-

stance the States of Meghalaya, Naga-
iand, Manipur are rich States geolo-
gically and full of minerals and forests
and hyde! power which can he ex-
pluited and made use of for the de-
velopment of those States. So far the
stepg taken towards the development
uf these areas within the resources of
the States have not been satisfactory
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and real! cmphasis should be given to
the development of these small States
{o make them viable so that after
some time one may not have to say.
“‘You are not a viable State, you are a
poor State we are maintaining you
and you are at our mercy.” This
shoulq not have been there and steps
should be {aken in that direction.

I would like to mention in this con-
nection that some of the small States
and Union Territories including An-
daman and Nicobar, laccadives and
Gua and invariably all the Statez and
Unijon Territories in the North Eastern
areas could be tourist havens. But
fourism as an indusiry has yet to take
shape in this couniry. 'The hote!
accommodation in the cily of Bangkok
alune is more than what we can pro-
vide in the whole country. This indi-
cates that we have yet to go a long
way in tourism industry. Here some
of the small Stafes and Union Terri-
tories like jon and Andaman and
Nicobar and invariably all the small
units in the North Eastern areas can
Le developed as tourist havens by
investing and not merely spending
money but hy investing for future
benelil. We find tourism comes just
in the passing in this Plan. If it had
nat hgen done in  1he puasi, perhaps
that shoulg nol be an excuse for this
government not to do it now. Our
suggestion is that in order to make
the small States viable, in order 1o
maoke certain areas which are not good
for certain heavy industries self-suffi-
cient and earning, we utilise their
resources and invest to that end. So.
I woulq like to make this emphatic
suggestiion to our hon Prime Minister
%o see that these units which have
already proved as lourist places shou'd
he developed properly and on modern
lines.

I come to development of forests.
Forestry is an important field for the
ceonomic developmenti of these areas.
.fpmming cultivation should be stopped
and trees filled should be replaced by
quick-growing trees. Some sughes-
tions have been made. These sug-
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gestions find a place in different Plans
and in all the documents and the
Planning Commission reports. Now,
whal I would suggest is that foresiry
should be takern scriously for all these
ferest areas all along the Himalayay
heginning from UP and then going
upio the Burmese border. Then we
shall be able to exploit the resources
of the hill arcas to the henefit of the
nation.

Then I come to the aspect of agri-
culture. We say agriculture is the
mainstay of the couniry. 80 per cent
of our population are agriculturists
but in agriculture unless and unti! we
have complete land reforms all our
eflorts will no{ mean anything. You
spend more but the benefits go to the
big landholders, to the people who
can do larger trade in the agricultural
vrops. The primary thing about thz
development of agriculture should hLe
the complelion of land reforms in
every State. Here, land reforms ac-
cording to this document gives a very
disappointing picture. Whatever havs
been the mistukes, whether the pre-
vioug regime was responsible for il
or the officers did not implement that
properly, polilical mudstingirg is not
of any relevance today. We should
sre that the land reforms are com-
pleted without delay. Whatever we
invest in the agricullure should go to
the agriculturists and this mass un-
employment problem will be solved.
Until and unless we do this, even il
we spend more, we will create a gap
bntween the rich and the poor. There-
fere I would like to emphaticelly sav
io the hon. Prime Minister that in
the fleld of agriculture—1o0 the extent
Iand reforms are concerned--thesc
should be scriously taken up before
this ptanning is implemented. .

The Sixih Plan as presented to-day
has been based on the assumption
thai the prices will he stable. Unless
ithe prices are stable, what is going
tn happen? Assumplions should have
nl least g workable factual support.
Now-a-days the prices are so unstable
just as human minds are unstable, or
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more particularly politiclans are un-
stable. People are coming and going.
Aya Rams and Gaya Rams are ruling
in the States and in the Centre. Like
ihat prices are unstable, The plan-
ning made on the assumption that the
prices will be stable will, perhaps Ye
a most risky thing.

1 come to the idea of the Rolling
Fian. This is a new idea it has sur-
prised us all. It has been said—it is
a new thing and is subject to criticism
A new things are subject to criticism.
Fhis is the way the Prime Minister
veuld defend it.

In the Rolling Plan there are self-
contradictory things-—whether insta-
kility of the prices has been assumed
er 1 shoulg say apprehended, or sta-
¥ility is assumed and instability has
®een apprehended. In the annuul
Weport in one place it is said that
there ig na need for Annual appraisals,
sunual reviews and in some other part
it has been said that annual review
of targets should be necessary. Some-
where again it is said that the targets
ard achievements will be reviewed
efter every five years and such of the
peortions and such of the subjects
which will necessitate extension will
ve cxtended by one year. This is the
pesition. Now the very idea of the
Rolling Plan is indicative of the lack
«f self-confidence of ihe present Gov-
ernment. Whatever may be its merit,
it is a new thing. If we just see, if
we examine this in the context of
éifferent forms of instabilities—insta-
wilities of the mind, instabilities of the
aMitudes, instabilities of the prices, so
roany forms of instabilities, then il
~will be seen that the Planning Com-
mission and for that matter the Plan-
ning Minister is having shelter under
this Rolling Plan so that they could
we able to adjust themselves according
to different whims and different situa-
tions. Ultimately, where are we to
go? The country needs a solid Plan,
a well visualised scentific Plan which
will give impetus to appropriate
priorities Just with uncertain poli-
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tical will and this kind of wrong as--
sumption the Rolling Plan will mot
succeed. There should not be annual
adjustments here and there. Therye
should be a well visualised plan which
should be stuck to. Then only the
country will be able to go out of the
present crisis. Otherwise this will »e
only waiting for the bus which will
never arrive and getting nothing atter
the expiry of the years.

Before I conclude, I would like te
again reemph my d d that the
small units, Union Territories, and
Small States which have come to exist
in the map of the country by their
legitimate righis should be- made seM-
sufficient by utilising the resources im
those places and establishing industries,
big or small, and the unfrastructures
thereof according to the situations. Ia
order to remove the disparities between
ihe rich and the poor particularly in
the agricultural sector, we should com-
plete the land reforms to which all of
us have been committed whether we
belong to this party or that party.
Irrespective of parties, this is a national
commitment ‘which we should tuli.
Then only this Plan will have some
meaning.

With these words I conclude my
speech.

DR. SUBRAMANIAM SWAMY
(Bombay North-East): Sir, we in the
Parliament naturally welcome this op-
portunity to discuss the draft Sixth
Five Plan particularly because it is im
the new context. We have the experi-
ence of the last 30 years. Besides this
experienve of the last 30 years, we are
also in a new position because the
usual bottlenecks that one encountered
of food and foreign exchange, are not
there a9 serioug constraints. However,
Sir, a sentence in the beginning part
of the dratt Five Year Plan which
said:

‘It i3 a cause of legitimate national
pride that over this period a stagnant
and dependent economy has beem
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modernised and made more self-
reliant. .’

has encouraged Mr. Stephen to think
that whatever they did when they
were in power was extremely good and
the Janata Government should be
obliged to them for it;

There is no doubt that a certain pro-
gress has been made. But the issue is
not that. The issue is: At what cost?
That also has got to be considered.

Therefore I would probably think
that reading the chapter as a whole
one would get the impression that per-
haps this sentence could have been
avoided, because, sentences of this kind
have put Mr. Stephen very much in a
sort of a dream-world.

So, in order lo restore somc reality
1 think, it ought to be emphasised that
the progress that has been attained in
the last 30 years, has also entailed
severe costs for us. And this is one
cf the difficulties that the present
Government I am sure, faceg in plan-
ning for the fulure.

Sir, the constraints are many and
I think Mr. Stephen should have really
placed them here,

The first is, the economy has been
subject to a straight-jacket of a
three-and-a-half per cent growth rate
since 1951 and if you look at the
irend you will find that there has been
actually a drop in the growth rate.
And a three-and-a-halg per cent. rate
of growth is nothing to boast about.
I would tell Mr. Stephen that it is
very small if you compare it with
other countries. If you make this
jnternational comparison, vyou will
find this.

There have been many, many
ccuntrieg which have achieved over
ten per cent. of growth rate. I would
say, this three-and-a-half per cent
growth rate, and that too, declining
cver the 30 year period, is nothing
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that one can say, is a Breat contribu-
tion, that it is something to which we
ought to be obliged for.

The second thing to be considered
along with this ig the growing inequa-
lities, And Mr. Stephen failed to
mentioned any statistics on that. And
over this 30 year period, what has
happened is this.

The top five per cent of the popula-
tion today own 38 per cent of the
assets and 30 per cent of the income.
I would point out that this is one of
the highest and most unequa] distri-
bution in the whole world. The
assetg of Monopoly Houses are grow-
ing at the rate of 15 per cent per year
despite all the Monopolies and Restric-
tive Trade Practices Act and other
legislationg which they had passed.

The people whom we can call
‘grossly poor’ had swelled their
numbers to 290 million, Similarly,
now, there are 200 million illiterates
compared to 100 million illiterates
when their planning started. So,
“these are some of the serious
constraints that we are faced with,

Along with this was the mounting
huge unemployment, as the statistics
show, of thirty million unemployed
in standardg equivalent terms and the
foreign debt of Rs, 10,000 croreg we
owed to thirty countries. The foreign
aid or debt to-day comeg to Rs. 10,000
crores for which we have to pay
about Rs, 800/- crores in termg of
amortisation and in the repayment
of interest and principal.

Mr. Stephens forgets to mention
when he talkg about self-reliance as
to how self-reliance ig being given up.
He said that in the Fifth Five Year
Plan zero net aid wag at the end of
the Plan. We have not postulateq the
zero net aid as an objective. This
meang a sell-out to western countries
etc. from where we just got carried
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away. While discussing about the
rolling plan, he went rolling aiong
with all the fantasies. What is the
factual matter?

When we starteq off with the Plan,
tho objective was somewhere half-
way. Mr. Stephen and his leader, who
wag then the Prime Minister, re-
appraised the Plan; had the reappraisal
of the plan and, in the reapprail of
the plan, what did they do? Origi-
nally they thought that they ghall take
in the Fifth Plan only a net aid of
Rs. 2,400 crores. But, after the re-
appraisal of the Fifth Five Year Pian,
mid-term appraisal, they stepped it
up to Rs. 5,834 crores. That is they
gave up the objectives themselves.
And to-day we are in a difficult posi-
tion largely because the trend which
may have been starteg earlier, is in-
creasing, progressively increasing,
towardg self-reliance. This trend was
reversed during the emergency when
they had no one here to ask anything,
This is something which he must re-
member. He has not brought the facts
before us. Similarly he talked about
taxation, In previous Plap he said
that the taxation was mild. While it
is true that when they drew up the
additional financial resources mobilisa-
tion it was Rs. 6,850 crores. But, in
the mid-termn appraisal, this was
stepped up to Rs. 14693 crores, the
highest. Even at this stage, when we
are formulating our Sixth Plan, this
kind of mobilisation has not taken
place.

So, I would say that tacts must be
broucht in their perspective. I am
sorry Mr. Stephen is not here. This
seems {o be the standard practice to
say somcthing and then to disappear
so that he is not in a position to listen
to some facts. This Sixth Plan, in
my opinion, does have very key ele-
ments which ought to be highlighted
here. Praiseworthy are, particularly,
the facts that, for the first time, in our
Planning, we have had a blending of
growth anq employment objectibves.
-During the previous Plans, the rate of
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income was
year but the

growth of nalional
3. per cent per

rale of employment growith was
only 2.1 per cent per year. The
proposed rate of growth would be 4.7
per cent but the rate of growth in em-
pioyment will be 53 ptr cent. This
will meas, aclorcing Lo us, in five
years, the uacmployment which is to-
day 20 per cent of the labour force,
will be reduced to 6.7 per ceni which
wiii be comparable 10 the lowest in
many i wie counites in the world.
Thig is the first {ime that in our Plan-
ning. we have blended the growth
objectives along with the employment
objectives, In none of the previous
Plang such a blending has taken

place. The scconq factor is the de-
centralisation, particularly, financial
centralisation.  If you look at the

Central Plan, it is smaller than the
Stateg and Union Territories” plans put
together. At least as far as the first
yvear of the Plan was concerned, it
was cleared by the N.D.C. This is
for the first time, in thirty years that
the Central Plan is being smaller than
the States and Union Territories Plans,
Next ig the censcious planning for the
poor,

It has been written into figures that
the total number of poor people will
decline in percentage terms from 46.3
in 1977-78 {o 37.9 and the minimum
needs programme in this particular
case needs to be pointed out which, in
the Fifth Plan, had only 800 crores.
The sum total of allocation for the
minimum needs program.me, despite
your Twenty-Point Programme, with
sll the fanfares on gurabi hatao, it is
only 800 crores. In the present Plan,
ihe minimum needs programme al-
locationn has been stepped up from
Rs. 800 crores in the previous Plan to
Rs. 4,180 crores. This means 5.23
times mark up which in my opininn
bag never happened earlier. Along
with this there is the increased alloca-
tion for village and small industries,
namely, from Rs. 388 crores it is now
Rs. 1,410 crores. It comes to 263.4
per cent increase over the previous
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pian. These are some of the mosi
praiseworthy things which Mr. Stephen
should have borne in ming before be
began to criticise the Plan.

Mr. Deputy Speaker, Sir, there has
Leen lot of confusion on the rolling
grlan concept. Rolling plun js hot an
alternative to present pianning.
Actually the word ‘Plan’ should not
be attached. 1t is rolling evaluation,
It iy a methog of strecnglhening plan-
uing so0 that we do not make mistakes
ag we did in the past.

After having made these obscerva-
tions, I still feel that the Plan needs
ceriain clarificationg and the basic
strategy needs further eluboralion so
that pcople like Mr. Stephen may not
try lo shed crocodile tcars. The first
and the foremost is that over 55
ver cent of the total unemployment
in the country is concentrated in
Tamn.il Nadu, Kerala, Andhra Pradesh,
Karnataka and Maharashtra. These
five States account for 55 per cent ol
the unemployment and certainly they
do not account for 55 per cent of the
population. Therefore. there jg need
for further spelling out the strategy
for regional development

Sccondly, while I appreciate that
there has been a vast increase in the
allocation for agriculture and rvural
development, there jg the question
about how these resources would be
spent. We mav have the best of
intentions but how these resources are
going to be speni. If they are car-
marked for small farmerg and land-
less labour, will they be spent for
them! What is the experience of the
past? Here I would like to quote
from the Reserve Bank report on
Small Farmers Development Agencies
published in 1966. According to the
Reserve Bank, despite the fact that the
programme was specifically earmark-
ed for small farmers:

“The Agencies do not appear 1o
have persuaded the revenue officials
to bring the land records up-to-
date and record tenancy rights
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therein, Ag a result a subslantial
section of small tenant-farmers could
not be enrolled ag participants. Une
reason for not identifying tenoan.-
farmers was the feur that hag the.
Agency attempted to record tenancy
rightg in a village, there would be
stong opposition from land owners,
which would have an adverse im-
pact on the tenants themselves.
Secondly, the majority of tenants
were oral lesseces where tenaucy
arrangements were concealed,  Iy.
passing such sensitive issues, thc
Agencies had gdopted a practical
approach. In the process, however,
they left out large numbers of small
furmers whg were tenants.”

What does this show? Even jf von
allocate a lot of money for agriculture,
whether will it be spent for the peonle
for whom you have allocated it? In
my opinion, a fundamental overhaul-
ing of agricultural administration is
necessary before any further step-up
of the investment jn agriculture is
contemplated.

Further. I would like to bring out
as a suggestion that a nexus belween
the growth strategy and the alloca-
tions must be clearly brought outl.
The share of education is reduced
from 3.3 per cent to 2.8 per cent.
What is surprising is for university
and technical education the decline is
absolute. There is absolute decline of
9.2 per cent for university education
and an absolute decline in allocation
for technical education of 3.8 per cent.
There must be a strategy behind it
No doubt, although there has been
reduction of the share of university
and technical education, yet for elc-
mentary and adult education the in-
crease has been phenomenal. The step-
up in the case of adult educalion i
of the order of 1,000 per cent, Never-
theless, the allocation for clementary
and adult education wily be
really g primary aim at reducing illi-
teracy. But on the question of
demand of small industries, village.
industries and rural development we
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need a little more thinking. There-
fore, the relationship or the direct
nexus between educational allocation
and the industrial and agricultural
strategy hag to be spelt out further.
Now, the small industries, village
industries and rural development and
consumer goody industries require
good transporation. Here again, 1
find that the share for ‘transporation’
has gone down; for railways it has
gone down from 5.6 per cent to 4.8
per cent, for roads from 3.4 per cent
ie 3.1 per cent, for road transport from
1.2 per cent to 1.1 per cent. Actually,
there has been a total decline of 20.3
per cent. Therefore, I would say
here again that it is necessary to spell
oug exactly the allocation for the
village ang small industries. The
main problem with the small indus-
iries is the question of marketing of
all its products and if you increase
the allocation for small industries,
there is going (o he an increasing
pressure on marketing their products
and, therefore, increasing pressure on
transporation will be the consequent
result. Here again the surplus alloca-
tiong should have a proper nexus. I
would say that the resource mobilita-
tion techniques in the plan also need
tp be more clearly spelt out because
there seems to be even an assumption
that there will be step up in the Gov-
ernmental savings, The additiona] re-
source mobilisation would be by and
large from the public sector. About
51.3 per cent of the total resource
mobilisation would come from the
public sector savings and the question
is that this has never happened in the
past. Therefore, steps have to be
outlined by which this can be done.

I would therefore, say in conclu-
sion thag this Five Year Plan iz a
very new plan. It hag so many new
things; it has something which has
never been considered before. But
neverthelegg there are four or five
points in which particular attention
is to be paid. The first and the fore-
most is agriculture. The administra-
tion aspect has to be brought out. I
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would say ihat in agriculture, actually
it is not sgp much necessary to have
investment but proper price policy
has not been spelt out here ang also
for a really effective machinery for
distributing their products and giving
credit to them, I think the small far-
mers by themselves can do everything
withouty governmental help, provided
they have got a proper price for their
products and marketing of their pre-
ducts and at the same time credit
should be given whenever they want-
ed. In fact, I would not be so much
worried about the resource situation
for agriculture as it js in private sector,
Of course lang reform policy is to be
implemented,

Then, 1 would also say about the
kind of industrialisation that we saw
in Japan in regard to all small indus-
tries which Mr, Stephen means is
taking the country backward. I think
Mr. Stephen has not looked at the
Japanese case or the Taiwaness case
or the South Korea case. In elec-
tronics they have defeated the most
advanced industrialised nation because
they have surplug of manpower and
they have used their lanq more effec-
tively. It is something which we
should do in our country like the
Japanese style of industrialisation. In
my opinion, it has offered a clear
picture and I would say that the bulk
of the resources should, in fact, go
for that. Along with this, there should
be a nexus developed between educat-
tion, credit and the restructuring of
taxes. Ultimately, I do not think tHe
present taxeg can deliver much more
resources and I would particularly gay
that the resources mobilisation should
be aimed ay providing incentives to
households. Unifortunately, in this
Plan, the contribution of households

is expected to remain unchanged.
Households are not expected to con-
tribute more resources. Inmy opinion,
households have enormoug potential
for providing resource provided
proper incentives are given to them.
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1 think in India incentives have much
more effectivenesg than taxes or
- centrols.

16,09 hrs. e »

Finally, I would urge a word, as I
. did before, on the question of self-
reliance. 1 would say that cerlainly
India today js in a position toc have
self-reliance. We have Rs. 5000 crores
woeth of foreign exchange. The
amount of foreign aid is not so much.
We certainly have to pay back about
Rs. 800 crores as interest and
amortisation chirges on past loans.
Thig can be arranged by asking the
countries which gave us aid to pur-
chase goods and services from our
country rather than making the pay-
ment. I think it can be done. The
argument in the Plan Document that
the foreign aid taken is only five per
cent in my opinion is a further argu-
ment why should have self-reliance
immediately. After all five per cent
is a number which meang we can do
without foreign aid. I think it will
electrifiy the nation. Five per cent is
a number which I can quote in
another context. Dr. Sushila Nayar
{alks about prohibition. How many
people in India drink? I think only
five per cent of the people in India
drink. Still we are for prohibition.
In the same way, in the total re-
sources, if the foreign aid is five per
cent, that ig all the more argument
why we should achieve it instantanc-
ously. The scope is there and we
should do it. (Interuptions) I know
Mr. Sathe is hurt by prohibition. Bul
I think...

MR. DEPUTY-SPEAKER: That is
alright,

SHRI SAMAR MUKHERJEE (How-
rah); This is the Draft Sixth Five
Year Plan. There js a background
of Five Year Plans and on the basis
of experience of these Five Year Plans
this draft hag been presented.

Here it has been stated:

“Thirty years after jndependence,
twenty-seven gsince we set out
with the TFirst Five Year Plan
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“to translate....the goals of social
and economic policy prescribeq in
the Directive Principles of the Cons-
titution. .. .into a national program.
me based upon the assessment ef
needs ang resources.”

What were the Directive Principles?
The Dircctive Principles were to re-
duce disparity. But what is the result
after thirty years? Disparity has in-
creased. What were the Directive
Principles? To remove unemployment,
to provide jobs to all, work to all
What is the result? More and more
unemployment. Why is jt stated that
in the last thirty years, atiemp has
been made through Five Year Plans to
implement the Directive Principles,
when the fact is just the contrary?
This must go. Mr. Stephen must ad-
mit that they have not been pursuing
the policy to implement the Directive
Principles. The Directive Principles
is a bluff and a hoax to keep the
people undcer the jllusion that we have
the desire to remove poverty, unem-
ployment from the country, but in
practice more and more bigger houses
hecame far more richer. This is the
experience of thirty years and this
draft has admitted that there has been
moze concentration of wealth. Is this
the effort in implement the Directive
Principles? No. Big monopoly houses
have become far more powerful and
bigger? Due to what? Due to plau-
ning. If this is the result after five
Five Year Plans, then it is nothjng but
a capitalist Plan which is being pursu-
ed jn the last thirty years and the
entire advantage has been gained by
the capitalists, big business houses at
the cost of the common people. If thig
basic thing is not understood....(In-
terruptions) Dr. Subramaniam Swamy
has also admitted. He has given only
figures as to how many big houses
have earned profit quring Mr. Step-
hen’s regime. The same basis re-
mains the basis of this Plan. There
is no change, no basic change. Then,
why are you euologising the Congress
Plans when the result is just the con-
trary? It has been an admitted fact
that the result is just contrary?
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Capitalism has its own logic, for its

own intevest they develop roads, they

develop technology, they set up Engi-
neering Coileges, which is the need of

capitalism. That is why there is im-

provements in) infra-structures. This

reality must be understood. Other-
wise, Janata Party is bound to fail
completely and they cannot solve any
hasic problem of the people. What
wre the objectives declared in this five
year plan? Mr. Stephen has read

t' em out. The same objectives were
mentioned in the fifth plan. The same
things are mentioned here. The same

vbjectives arc in the directive princi-
ples. So, by declaration of objectives,
resullg cannot be judged because we
bave judged for the last 30 years and
ihe performance and profession are
just contradictory. Why? Because it
iz the capitalistic system, a system
based on exploitation. The entire eco-
nomy is under the control of the big
Frouscs and capitalists. In the villages,
the entire agricultural economy is in
the prip of land monopolists, land-
Jords, kulaks, moncylenders ang others,
Tha adminisiration has given protec-
tion to them.

There has been growth in agricul-
tural production, but the prices for the
growerg have completely crashed. This
issuc has been raised several times
here. The price of raw cotton has
crashed. Cane-growers, tobacco gro-

wers  and  jute  growers are crying.
They arc not getting  proper
price  for their produce, because

the entire village economy is under
the grip of the black-markcteers. They
know how to manipulate pricc. When-
ever there ig harvesting, the price is
bioughi down,
ced

The peasonts are for-
to seil their crops at a cheaper
When the crops ®o out of

+ hands, the prices start rising.

s¢ operationg arc going on for so
many years. Unless you try o stop
that thing. simply pumping money
into the villages will further help
ecoromic polarisation. More moncy
will be concentrateq in the hands of
the few who are the vested interests
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ang the life of the peasanfry will be
completely ruined.

In page 2, the draft has admitted;
“this asscssment of India’s economic
development over a quarter century of
planning has indicated some funda~
menta] failures”—fundamental failures
mentioned here are not understood.
What are those fundamental failures?
Then it says, “it is on account of this
that the need hag arisen for a reap-
praisal of the devclopment strategy”.
Our point is. the reappraisal has not
been done. Ounly due to some objec~
tive compulsions {from the side of the
Janata Party, they have brought this
plan here. | Our Prime Minister has
told ug that we have agreed only for
the first year. Then again, the Wa-
tional Development Council will meet;
the Chief Ministers will meet; the
Seventh Finance Commission will
have to submit its report. If you have
to await all that, how can you call
this a plan? If further discussion is
awaited, without coming to some un-
derstanding even with the Chief Min-
isters of the States., whose plan is it?

AN HON, MEMBER: Only your
Chief Minister is creating trouble!

SHRI SAMAR MUKHERJEE: It is
not my Chief Minister alone. All the
Chief Ministers are creating trouble
because it is a fight between the Stateg
ang Centre about allocation of finance,
That has Lo be resolved. The Centre-
State relation has arisen a new becatise
of the strained economic situation.

A peculiar formulation has been
made here: “Slow growth of produc-
tion and distributive justice”. How
can you remove poverty and unem-
ployment by slow growth of produc-
tion? How js it that if there is high
growth of produclion, there may be
distributive injustice? No. Why Is
this argument coming? It is coming
because further incrcase in production
requires an attack on the vested in-
terests. There comes the resistance.
That is why the old slow process. Qur
friend has shown that the Congress
Government fixed a target of 5 per
cent but actual porformance was 3
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per cent. What satisfaction do you
get out of it? Your target is 4.7 per
cent. How can you be sure that you
will not go below 3 per cent? This
meang you are treading the same path,
no difference. Simply one is accusing
the other. But if you pursue the same
path, then the game results are bound
to octcur and this meang further con-
centration of money in the hands of a
few and more economic polarisation.
Poverty is bound to increase further.
So, it is a question of attacking the
vested interests. If you are serious
to remove poverty, learn from other
countries—there are countries where
poverty has been removed, unemploy-
ment problem has been solved. The

- glaring example is China. The Con-
gress was ijn power for 30 years. In
30 years, unemployment has further
increased in our country. But after
28 years of rule of the new Chinese
Government, unemployment has been
completely removed from China, the
population of which is much more
than that of India. (Interruptions).
You are talking about solving unem-
ployment within ten years. But one
year has already passed. Is it that
one-tenth of unemployment has been
solved and nine-tenths has remained.’
No.

16.10 hrs.
[DR. SUSHILA NAYAR in the Chair]

So, the matter should be very seri-
ously thought over. Some friends
have rightly told that unless you re-
move landlordism, feudalism, from the
villages, and unless you change the
relations of production in the villages
—the poor peasants and the landless
labourers to become the owners of
land ang restructuring of the entire
administration—the money spent for
improvement or development of the
Ppoor people will not go to them, it will
go to the rich peasants, the landlords
and the money-lenders, and it will
create a heaven for them by this new
plan.

The Reserve Bank Report says—that
has been mentioned by the Planning
931 LS~-12.
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Commission itself—how the polarisa-
tion in the villages has taken place.
It gays that 10 per cent of the lowest
rung of the people have assets of only
0.1 per cent, and the upper-10 per cent
have assets more than 50 per cent. In
this situation, if you invest money for
further power generation, how these
lowest sections of the people can get
advantage of the power? They have
no resourceg to purchase power. You
wil] not give them power free. So
also irrigation facilities. They cannot
avail of the irrigation facilities. They
cannot get advantage of the banking
loans and other things. So, the way
the whole social gystem js now operat.
ing here, unlesg the relations of pro-
ductions are basically changed, unless
the landlordism is completely elimi-
nated, this poverty can not be removed
by the further induction of money in
the rural economy. This is a very
fundamental thing, but unfortunately
not a single word has been mentioned
in the Draft Sixth Five-Year Plan
regarding abolition of landlordism.
Only they have told that only the sur-
plus land above the ceiling prescribed
by legislation should be distributed.
And according to their calculation, the
surplus land available is 5.7 million
acres and up till now the land dis-
tributed after gne year is only 12
million acres, and about the rest of
the land, nobody knows whether jt is
fallow land or uncultivable lang that
has been declared as surplus. 1 saw
one Resolution passed by the National
Executive of the Janata Party 4 or §
days ago. In that Resolution, it has
been admitteg that there are loopholes
in the land legislations. And in the
past also it hasg been admitted that this
is due to lack of will—as Mr. Stephen
said just now. My question to him is;
why this lack of will? Why is will not
forthcoming? It is because those who
are at the helm of the Administration
are directly linked with the landed
interests. That ijs why the will will
never come, so long as they are at the
helm of Administration. That is the

reality. You must understand this.
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Then, a big figure hag been given as
the Plan target, viz. Rs. 116,000 crores.
But the prices are bound to rise fur-
ther. So, the actual value of this
huge amount, when it is computed,
distributed or used, will get much re-
duced. And the way the resource
mobilization has been suggested, also
shows that ultimately the burden will
fall on the common people. One way
is through new taxation to the extent
of Rs. 13,000 crores. And the Centre
wil] impose a taxation of Rs. 9,000
crores, and the States Rs. 4,000 crores
in five years. It means that per year,
there will be Rs. 800 crores of extra
taxation by the State Government. 1
don’t think State governments will
agree. Here, the Chicf Ministers will
oppose. So, there will be further
Central taxation, and then State taxa-
tion. What else? There are the pub.
lic sector undertakings. You are eX-
pecting that they will give much more
surplus. But these five five-year plans
have proved that the public sector
undertakings have become the real
instrumentg for earning huge profits
for the big monopolists. Thejr pull on
the Government js go big and on the
management of public sector under-
takings so much strong that they will
never allow prices of the commodi-
ties coming out of these undertakings
to be raised to earn huge surplus—as
long ag the interests of private capi-
talists are linked up with the produc~
tion of the public yndertakings.

‘We have told categorically that land-
lordism must be completely eliminated
ang peasantry given land. We have
always advocated, not to-day alone,
that all the monopoly houses—both
foreign ang Indian—must be nation-
alized. Government will decide whe-
ther it should be done with or without
compensation. The Constitution has
now been ded. Comp tion
can be nominal; but leaving those
monopolists to have control over our
economy, you cannot remove unem-
ployment from the country. And you
cannot remove poverty from the coun-
try without complete abolition of land-
lordism, 'The way this Plan suggests
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foreign aid, Mr. Stephen hag correctly
put it. It is said that Rs, 8,000 crores
of foreign aid will now be necessary.
The Planning Commission has shown
it to be 5 per cent. Dr. Subramaniam
Swamy said that 5 per cent. was no-
thing. It is not 5 per cent, but 12 per
cent of the total amount to be invest-
ed, namely, Rs. 60,000 crores in the
Public Sector. This shaws more de-
pendence on foreign aid. I fully agree
with Mr. Stephen who spoke about
this. The door is being opened for
multi-national corporations. We are
starting the import of foreign goods,
where we are competent to produce,
manufacture our own indigenous goods
We are importing such goods. This is
their line. And the emphasis on the
rural sector is not an jisolated thing.
This is the formula advocateq by the
‘World Bank long ago.

SHR; C. M, STEPHEN (Idukki):
quite right.

SHRI SAMAR MUKHERJEE: It ap-
plies to you also, not only this Janata
Government. In 1974 McNamara
came. This is the continuation of the
same policy pursued by the Congress
Government, This is our main accu-
sation,

So, the Worlg Bank wants that India
should not advance in industrialisation
because there is competition jn that.
They want Indian markets as far as
possible.

MR. CHAIRMAN: There are 22 min-
utes for your party. You have taken
20 minutes already. Please try to
wind up.

SHRI SAMAR MUKHERJEE: The
Worlg Bank wants that India should
remain a market for their goods, and
that our Government should be in-
volved more in agriculture,

Then, regarding jmprovement of
slum dwellings, this is a proposal of
World Bank. They are interested in
giving money for this, but they do not
want that we should set up new in-
dustries further. Money has been



357 Draft 5-Year

allotteq for the public sector under-
takings, but that is only for some
extension work, 'to achieve better uti-
lisation of capacity.

So, this meang that our Indian mar-
ket is being opened to foreign goods.
We have started importing. Because
of the low purchasing power of the
people and because the purchasing
power iS going down the internal
market is shrinking, our big houses,
whose production is increasing, are
very much jriterested in having out-
side markets, and that is why they
are hobnobbing with all the foreign
monopolists to have foreign markets,
and there is more and more collabora-
tion with these imperialist countries.
Even the liberalisation of the MRTP
Act ang other concessiong show that
private big capitalists can have agree-
ments with multinationa] corporations
in matters of technology and other
things. This means they are very
much interested in reorienting the
home policy and the foreign policy of
the Government of India, in seeing
that our policies are run in such a
way that their interests are defended
in this country.

This means danger to our indepen-
dence, danger to our self-reliance, and
these are very basic things on which
We cannot keep silent, ang that js why
it is essential that this draft Plan
submitteq here ghould not create illu-
sions in the people that it js a very
big Plan and that now poverty will be
Temoved, unemployment will be re-
moved. No, the result will be just
the opposite, as it happened in the
case of the other Five Year Plans. So,
a basic change is absolutely essential,
a basic change jn the relations of pro-
duction, in the property relations.
That is the only solution to which the
Janata Party Government must give
serioug thought.

ot qat war (wimer) o wwafr
T, avr BA U oHT YT TS
Wit & qud frare @ § st wnhes
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& wreT st e 7 W woir frwre o
%1 TEY A% wma A o enfaw weT
a1 @t gewY Yaww confay AT AT
ot wx arfeqt gewr dwe werlt of
AT favare & g9 gW TE aey ¥ fw
¢ Awee crfaw § few o e
a0 ¥ Prdrargn fear &, <@ @@
sifgr dlar @ ux dfEd & 7O
& fiferar Y N fearft 2ar § 4
I wedr B ww frawt o @
g I g g fe g ot aer W
Y srzaaT Wfedr o ¥ frde Y §
fad Set #r wrdr @ w g ww H
ZraTe T T § "1 fasew wgw ga%
o § 1 AY @y gy wy an
& T Y 1 e warw § B 3w
# idie ¥, wleamwT & T s
& oy y § ) & e f v oEY
TH P AT FT MT ¥ A qay &
T F ¥ N ¥ F@T A7 wF ArqH
&Y wmar & garaw 1977-78 ¥ Wiz
%1, FfzamwT &7 faam sSeawT @1
9T ag 1978—79 ¥ feaar grma
@ Fr MeFaq 1977-78 H 7,73
Mfergm = &7 &Y mar & wafw
qg B T qifwE § 11, 8o Mifera
= &Y Sy | gHY ¥ WY SRRrHT v
& f& gy Ol g fead sroae
g0 gAr qrE @ ana e &
F wrearr § I gt FAfad Al &
fis & gadt Wyzawa T T | FEET
Rawa o § v zoh A% wroamy
o | oY ww ¥ wewreT & Ay
wICATY ST qvY I W FlEATRwT ¥Y
Gt < warer g wAnfy | i o srewerr
¥ ard ¥ o dar Af¥ 1 1977-78 F
Wiz * darare 19. 20 Mfegr =
X *Y gy § o v &3 e difaw
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¥ 29 & 30 Wfeww = g i
Wiz A damz 93 ww Nfr &
srTfare % foreelt ag sdeft & qg amy
o § f5 wed 4@ @ie @i oae
STET darare ag

T T A ¥ a8 AeE ) W i
fr o8 iy ¥ aga wiow qeede
& W g ow grd shrewwmm fa
graede ¥ ar 7 @) s faeer
W ¥ 1 W, 16 BAIT, 240 FOT
Ty &7 wrIey fauifa fear 1o g
Y WTIEN ¥ WY WA Wy sfer
fr feamr a7 =i @ W@ B
T8 HATA & gATT BT @A 4. 7 (@S
% A9 T RT3 o & s
wqEEH ¥ ¥ gAY 69,380 ¥AT TAY
HT NN afeqrs JazT ¥ faug @ §
qrax gl & feg gwd 15,750
0T 797 @ § =T witweaT WX
waTeE rwfadw & fow 8,600 wdiT
3qY 7@ ¥ ) TEd WWTAT gAY 9,650
FOF T T R e wge &
fag =& &

TAAT IT §AREHT *W &A™
w7 AY WA a6 0 ? 9 ST
qN § w1 gRETEie sre E) gl 7
& wmar § v gy ow § wi€ G
ar Tl & foraet qaarhe € wt
wIET ¥wE A H gRT™E wEvg A
wrfgd WY ag Fevar wfgg fv weiagt
a5 fedwe &)1 wit gw WAy &l
¥ EET VST GRA | WA AT TG
Awerrefi Y F @ A TR weE
# TwraE WY | W Ed e
# qwrae vt § OY Swd @ W qee
1 | i Gy oY avm i vl nfeg
forady Ao wY Jwam €Y 1 g o fow v
W A & Zraie Y gu vl
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# ot ay guee § e dfre ag &
ATE UY {F YRy §ow Wl A AwT &,
i ¥ @R X TaT & fr A woee
ot & | & wod femree 93w & qufeas
ar & sy FT e g e adi
Forre Wy e mw w wropnfa &
T qpt gL af9r  9THE WY Y
T aTHY sl Formm AT ) woet wfepddy
¥ wqfeers & #y aven § fr off OF
Wt g qrew ¥ afex qrt Ag wgar
qr afea smar @iff #r s F AR
o § Tad & W g § g s
qrY &1 T g W § WY W agr
AT Y A & aemen € i afw wre ¥
gR wElT q3He AWl w1 AT HC WIER
T i qre § gt DN wT arAr A
Wl ) " A guT 91 qg WIHIT
% XA @Y &7 gqew FT JM

g OB o wE ¥ e gur ML
1982—-83 a% <o | xuH gfdst
&t s=w fxar wr ¥ @O EEEEA
gAaTzHT % AET #7 7F, v gfae
Y ATH WY AT § | A PT T[T HH
w1 ned ford faar & 1wy wrw fuedr
e arer o Y fan s o W0 W
ST g E1 urS AW e g@ o
grad guw Y | O wEgw o f
FIAT WA TAT, MET FFY WX AY AT
wa gueX ¥ Ty EfgqAnsa
wrg<i ¥ gy e wrar | WWY F awEy &
e HY aTE ATy Fr uws g A ww Ak
ag %% wr axar § W wW uT %57
s & wwwe wg § fn oy oy
fiea aq £ Nfew o org, W
ey oy, ofewewc w1 ol Wy
frar o, wTw @A frw w1 g
sifen far wir mfe wRi %Y Qorme
frdr ol SwET T gl #F O &

£2 S vy oy oy o O & T ¥ wek
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oF § Wi | ¥ Tadk woar wgAT wgew
£ 5 weiifter o § T wTw wTIRY
o sqT - }AT KT ggt WX WA
e A ¥ g Wy € sfohw
N Gfafadry dar gy § fooed v
AT A ¥ oY frg o & o o
w1 ot fear & o o & ey
aat FT o wAT nifgd |y o
a1 Y confeer e war § ava wr A
wa frdt wgT wY feddy s dar ¥
& gEwt T &7 wrar §, gew ey
s wgi wgt goh, faoeh faefy &
rinfy, e faeew Far g, Fgi-wel
ety g g v @Y AT ¥ | W
orianETs ThE §, e a0d &
w1 feadaiie amy far | o= QF A0
fatfog o1 Higada el Y qAT
O oo @ A1 A ug W T
g i wrEar Sew A § S FAAY
sifw g wiw ¥ @ w0 Al qEAd |
ey wEh wyi ST | wEw Y w7
aFge 7g @ T 3 f o g7 AT §
w@t ¥ wT 45 ATHT | wWwEg U@ O
fie SO gfre w1 fomd fasely
e Y A &S ATy oo €
waterg g wifgg fis oY &1 corfan
FTU g7 qE F3 AR WIFGRAT wrigew
W G N W HA FH (AR AEE MW
o § & ured WA I 4E W1 AT
fawrg care a0 ¥ Y 1 ol o agfaad
coie ot ¥ Syered & ard | ag w4
faeardl satw 97 AT d9TAW 9T &
TRy | WF AR T goal gaTa 9
fir dver wrer ¥ oo & wrvgy wal
gqar &< fwgr aar § I oo &
fag, @ Ogw & g, faardy & forg,
qrY ¥ fag &fes a8t 7 goF afr §
oY a # geedy Tay § 1 s feadraie
%, ofdr sy dar !ﬁ‘_oi\‘oir_ T
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Y a7 ag QT &Y AT § | KO AT s
) -=HaT v ¥ qew §, o°F
IR Trdigy e vk oY o &
W § W AW ¥ WL 1N JBE T
T QW% 1% § g o wifgd | o
T a0h ¥ §), wEt wEe v ot
wit, aum gad agfrud Wt e
®Y S, qrdY, faoref, grafar dfafada
oY iy 0% § agt ggerd am)

a9 ¥ gt siew & weifees
S ¥EAT AEATE | 9 Tr7ie foww
fiwar w1 § e farer wrga-fiwe o=
F farerlY fawrat Fare it six feet fiver
g & fgady dare gnfr 1 1951 &
AR 9 2300 Arae  fawst o,
1976~77 ¥ gmlr #3fgdr 24,000
A a% 4gw 0t fow § ¥ grmEw
9,115 AwraTe, 9¥s 11919 dmare
s freraz 640 AnTATE WY 1 1977~
78 ¥ g® 2,000 ¥marz AR
faoreft #Y oFiiew gifade &< § |
79 o g 2w #Afadr 26,000
Jarare gy ol 1 gw Wy g fE
foreq T & 18,5000 FvTare faorefr
st dare &Y ¥ o wY frer W
gy vz #Afwdr 44,500 FnrAaTE
& el | xw ¥ fag cvr wTeed
15,000 FOT TIY T@T 4T ¢ |

I 164 9T foar § fr faorsht Y
TF AT NIeFAH qHE WY o,
wiT greze SdwT & qunfews wgr
qor § fv ag vamr ETew-wesgfaw
Ert &, T a savar dar war &, Wi
o fog feaew wrerdfae o F g
qrare oI T STETET HTHTT AAS
Q¢ TFAT qQEAT |

. g 3w § fr adw owiz e
o rfigd, n ¥ Wew &, & oy W
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[t gt W)

wi¥ ¥ w99 § wrwEr ot et g
¥ fer gm A & g ooy wifew
o gl aml w o wod gy e
arfgc | g7 ¥ qrax e & fag
qfrerac 2w s § 19w & fag
g5 Rav vz WY ¥ v qw @ §
uYe gfs ot qrge ¥ wAr 9@
IR wiy & Qi WY fafede €
srfaY qwfaR & wew g syeda
AT T e A7 EN )

W A gaR M F ogneew
SR F 3T WA - wi OFwe
g 1 rm fog g% w9 WY ave =
T wifgq |« ot A% Sw X Ew-
SRR 1 &7 gaTe §, 9w o F-
¥ & wwet-§ 0w gara dxeie
rr @), O gH Aud greEw sies ¥
M WY graAm wx H A6 wisw
g g e

AR W ¥ agded ofar #,
foa® fgarear w2wr, fodl AT g
oY S §, O, G, e, T4 WY
A & 3o & |« g agr 93 15,000
#rrane fawet darx we w@wy ¥
grafars smer #Y £ wwets aft §
¥ Qg #Y go qwre o & fAwrw AT
g E 1 At 92 qF Frax & dfew w0
wwfrm o8 1 7 W fw
T A €nq AT s 9%, U
TAIA T ARTF AT qEWar g
W g7 & forg wenr soRr ghafame
WEAE ) swyawiqgr g 1 xw
forg g wet W ww fare & afow Wy
W won wifge | 9N, weqw TC
W F QI 7¢ faoelr W amv_y
T+ wew ey feeife 3T v iw
N e e § 1x9 &
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ooy, Wiy fipsnitee & ooy # afw
O qraT 2wy qr owedr § s ow
gtafrwr arewr & am fyoelt Awee
fax Forewfr §

WK gAY A - farorelt, ¥ Wi
e wY Sy sewae gRY, avfr 3w ¥
gy W7 gwdr §, gl wmes
£ &1 awat § iR o WY wrmm
avar & 1 greew WA ¥
yarfemrs & weer @ wgnT AW A
7% fr oo o vaoog € 1 g g9 wrET
T eomAw feEy § W wagw-
feam g it o i g a1 5w
§ wroemgie T W Tefaaw §, Swe
d&\fe o 39 ¥ war § Wi 99 &
COHT AT HY §F TATHI A AR g
aT 7gF ¥ ®Y Fwwa o wifs faoren
varar ¥ varer daT € 1 & wwAr
AT gt § |

SHRI DAJIBA DESAI (Kolhapur):
1 would like to place my observations
on the draft Five Year Plan 1978-83
before the House. The draft Plan js
not complete: a8 the Prime Minister
has gaid, some of the aspects of the
Plan are to be discussed with the
States and some information has to be
collected. Therefore, I woulg have to
restrict myself to certain topics which
were discussed by the National Deve-
lopment Council-—and these are the
major objectives of planning, re-
sources, etc, I don't want to go into
the resources problem because, ulti-
mately, it will have to be resolved by
the Government,

The Plan says that a new concept of
rolling’ Plan has been introduced in
the planning in India. That means
the Government will have an oppor-
tunity to modify it every year, after
reviewing the pesition. So, ynder this
sort of new thinking, annual Plans
will be introduced. There won’t be
any Five Year Plans or a perspective
of ten years’ planning or something
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like that. The second point is about
a review of the previous year’s plan-
ning.

The Planning Commission has, in
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said, and the Plan itself says, that the
rura] development has been given
priority and more allocation has been
made for agriculture, rural develop-
ment, cottage industries, small scale
industries etc. There jg another thing

this draft, given some
One ig that the per capita production
in agriculture has been stagnant. The
second is that the concentration of
economic power hag increased in the
sense that, within the corporate sector,
the assets of bigger corporations have
increased more rapidly, and the ex-
pansion of large-scale industries has
faileq to absorb a significant propor-
tion of the increment to the labour
force and led, in some, cases, to a loss
of income for the rural poor engaged
in cottage industries like textiles, lea-
ther, pottery etc. The third conclusion
is that the major beneficiaries, especi-
ally of the banking system, have been
the wealthier part of the population,
buth in urban and rura)] areas, and the
vast majority have barely been touch-
ed. The fourth conclusion jg that an
unduly large share of resources.is thus
absorbeq in production which relates
directly or indirectly to maintaining
or improving the living standards of
the higher income groups. So, the
last 30 years’ investment in this coun-

try has been absorbeq just to deve- -

lop the living conditions or for the:
amelioration of the upper 20 per cent
of the population.

Therefore, I wanted to know, after
reading the Plan, whether these con-
clusions have leq the Government to
re-consider the entire planning pro-
cess. The Government or the Plan-
ning Commission hag put up the gbjec-
tive of removing unemployment,
poverty anq inequality. So, after
thirty years’ experience of planning
and large investments, we have come
to the conclusion that still we have to
fight poverty, remove unemployment,
remove inequality. On theg contrary,
these evils have increased in the socio-
political conditions of India. The Plan
as jt iy presented does not give an
indication of any change in the con-
cept of investment or in the concept
of allocations. The Prime Minister

that the agriculturists will be supple-
mented or the cultivating community
will be given secondary employment
in the cottage industries, milk dairies
etc, and by that way, the employment
conditions for them would improve.

During the last thirty years, with so
many Five-Year Plans and invest-
ment of thousands-of crores of rupees,
we have faileq to create employment
opportunities jn the rura] preas. The
seme pattern is being accepted again.
The National Commission on Agri-
culture hag jindicated that India will
have to have an agricultural pattern
of gmall farmers. But what has hap-
pened in. sctual practice during the

lasy ten years is that the number of

cultivators in India has decreased and
the number of agricultural labourers
has increased. That indicates that the
small farmerg are being driven out of
the land. 1 want the Government to
go into thig problem and draw its own

e y Jusion or my
experience is that the small farmer is
being driven .eut from the land he is
joining ihe" force of agricultural lab-
ourers. There is no employment op-
portunity, there is no improvement in
the cultivator’s life during the last
thirty years. What is the reason? Is it
that the agriculturist or the cultivator
ig not prepared to work? He is pre-
pared to work. He toils day and
night throughout the rainy season in
cold and hot climate. If he is given
the proper opportunities, proper in-
centives, he can produce more and in
a number of geasons, we have seen
that the agricultural production {n-
creased tremendously. The basic pro-
belm of rural India is how to taks
care of the gsmall cultivators. The
statistics show that 80 per cent of the
cultivators are having below ten acres
of land. That means that they require
our best attention.
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MR. CHAIRMAN: Please conclude
now.

SHRI DAJIBA DESAIL; I want some
more time,

MR. CHAIRMAN: You have to keep
to the time allotted to individual
Members. Please wind up now.

SHRI DAJIBA DESAI: The major
problem of the Indian agriculturist
iz not to have a gecondary industry or
secondary employment, but {0 increase
employment in agriculture. That will
be done only if we agsure & remune-
rative price to the cultivator. Remu-
nerative price will give him additional
support in financial matters; he will
invest his savings in agriculture. In-
terjecting credits or interjecting some.-
thing like subsidy will not help. This
is the only way by which the produc-
tion will jncrease ang the earnings of
the cultivator will jncrease. That will
give us savings, that will give us
market. Even if you have rural
industries, cottage industries, where is
the market for the products? The
market can be developed only if you
give remunerative prices to the agri-
culturists.

Secondly, the Government should
not discriminate between agriculture
and industry.

I will just quote one or two para-
graphs from this draft.

“Stabilisation policies for agricul-
tural commodities will jnvolve ap-
propriate support prices, buffer stock
operations and imports when neces-
sary. The commodities to be
covered under this policy would
include not only rice and wheat but
also cotton and jute. Subject to
our financial and administrative
capabilities it is desirable to wudd
pulses and oil seeds to this group.
The approach of the Agricultural
"Priceg Commission to the determi-
mnation of support prices of various
commoditiés has been sound, and it
i3 important in the interests of
price stability that no price increase

Leader of the Opposition.
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be given unless it is justified by
substantial rige in input prices.”

This is about agricultural prices.
What about industrial commodities?

“In the case of manufacaures
price fixation ghould be “fimited to
a few commodities where this is
clearly required for maintaining
overall price stability anq orderly
marketing for all such commodities,
whether produced in the private or
the public sector. A fair return on
investment should be assured in
determining administered prices...”

A fair return is assured to the indus-
try but the same principle is rot
applied to agriculture. A fair return
to agriculture means that he must
have the cost of production, he must
maintain his family and he should
get a remunerative price. But here is
this discrimination.

Another thing which some members
have also pointed out is about elecri-
city. Electricity jn the whole of India
is charged at two rates: one for the
agricultural community and another
rate which is a lower rate for the
industrial community. Like this
there are a number of discriminatory
things in the economic development
of the country. So, unless you wipe
out this discrimination, you cannot
do justice to both the sections and
unless agriculture improves, industry
cannot be sustained. So, this ig the
major thing. As I have no more
time at my disposal, I thank you, with
these words.

SHRI YASHWANT BOROLE (Jal-

gaon); We have on the floor of the
House distinctive thoughts which
have been expressed. One thought

which as discerned from this draft
Plan has been enunciated by the
The plan-
ning that he has envisageq is al-
together a different one tham what is
indicated in the draft Plan, Mr.

“Stephen thinks that it is no use going
‘In for small-scale and cottage indus-
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tries because, wccording to him, it is
a retrograde step and the economics
-of production will mnot benefit the
country. The expansion of big indus-
tries, more of factory goods shall
-alone sustain the economy. It will
provide & capita] formation and it
may also at the same time give a
boost to the economy go as to fulfil
all the consumer requirements of the
masses. This thought which has been
put forth before the House is dis-
proved by the very process of plan-
ning which we have followed for the
last 25 years. All the Five Year Plans
which required crores of rupees of
investment have definitely not bene-
fited at least 75—80 per cent of the
people of this country. The statis-
tics which have been produced in the
-same draft also ghow that the benefits
have not percolateq to the lowest in
the ladder, the marginal farmers and
particularly, the landless labour and
unemployed persons.

I would like to point out as to the
planning of more capital goods
investment, as to whay happened
in this country, about its growth
and about the rate per -capita,
on the basis of 1960-61 prices. In
1950-51, the per capital income was
Rs. 2529, in 1960-61 it is 305.6, in
1970-71 it is only 353, in 1974-75 it is
343.2, in 1975-76 it is 365.8.

The snnual growth rate in 1960-61
is 4.54, in 1870-71 iy is 440, in
1974-75 it ig 1.14 only and in 1975-76
it is 8.76.

This growth rate of 8.76 in the year
1975-76, is an exceptional one. Let
ug analyse, why jt is so, why such
a tremendous growth rate has been
recorded in this particular year?
What is the reason? Is it because we
have invested more in the industry?
Is it the effect—-that we have expand-
ed industry to a very very great
exterit? The reason js, obviously not.
It is merely the effect of favourable
agricultura] production which has
come in 1873-76. But for this, this rate
of growth could never have been
doubled. Thiz ®wverage has been
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doubled in the year. So, there are
potentialities of agriculture for an
ir in production and ineconomic
growth process. What has happened,
with all these capital investment
goods? I will give the output caiptal
ratio.

In the first Plan, from 1951-—56 the
output capital ratio was 47—that
means an additiona) increase generat-
ed during the period over the invest-
ment, In the Second Plan t.e. 1956—61
it is only 39. In the Third Plan
1961--66 it is 21. Thereafter there
was Annual Plan. In the mean while
in 1967-69 it was 20 and in the Fourth
Plan 1969 it is 19 only. So, we find
right from the First Plan what was
47 has dwindled down to 19. That
is the output capital ratio. This
points out that the industrial invest-
ment does not pay more. It has a
longer gestation period. Not only
that, but we find that from planning
to itz implementation and the actual
production, there is a great time lag.
Consequently, the capital investment
also enormously increases and the
ultimate output which we are getting
does not bear the desireq production
ratio and, therefore, Mr. Stephen
would be required to think again,
rethink on the process, as to Whether
this planning which has been there
for the last 25 years, whether it has
really paid.

17 hrs.

We started planning. We had
Colombo Plan which we adopted. Just
it was meant for development of
common wealth countries. We adopt-
ed it and then comes Nehru and
Mahalonobis age, which has a deflnite
plan. This has a thrust on industrial
investment. That was the principal
thing which was done. that we put
more investment in the industries
there will be steel availuble; there
will be cement available; there will
be electricity available there will be al}

‘types of infra-structure available and
‘in the second phuse it was expected

that the consumer goods could be
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produced to & very very large extent
to meet requirements of the Indian
people and the masses. But, unfor-
tunately, thiz has not come to be true.
The position in which we are placed
here ig that the Indian people have
suffered the rising trend in prices
continuously, There has been a rising
trend of unemployment and under-em-
ployment. There has been u rising
trend in inequalities also. There has
been rise in the poverty. Sixty per
cent of the masses are below the
poverty line. These facts cannot be
brusheq aside. We have to bear in
mind all the consequences produced
by the implementation of the Plans
and, therefore, the perspective will
have to be totally changed. At the
same time, I would like to say that
we are not decrying any improve.-
ments made in the past. My Opposi-
tion friends should never think on
those lines. The Prime Minister has
said more than once on the floor of
the House that we do not say that
nothing has beep done during the
1ast thirty yearg but do not get satis-
faction thereof that everything that
has been done is correct and right and
on the proper lineg ang fit for Indian
conditions.

Qur conditions are very peculiar.
Eighty per cent of our population is
dependent on agriculture spread
over a large number of villages. So,
the question to be considered is ®s
{o what type of economy we are going
to give them. We cannot go like Mr.
Samar Mukherjee that everything can
be disbanded in thig democratic set-
up. We know the forces behind
Russia and China. We know what is
the freedom that has been there. We
also do not want merely to create a
materialistic world around us. We
want to develop a gystem where we
can develop both the spirit and the
mind as well ag the material gains
simultaneously. No t:o“h:it chlrtyce

arg iz & long period wait, Hen
yt;er;hn‘nthemammeulltytohu-
ten ang really move on. It need be
we shall even import consumer goods
which are not avatlable in the coun-
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try for distribution to the poor who
are not getting the same at a fair
price. Till our cottage ®nd small
scale industries develop we have to
meet this shortcoming. Mr. Stephen
said that liberalisation of imports
means killing of our own industries.
This is not the correct position. Our
industries wil] neither get killed nor
get abolished as has been pointed out
by Mr. Stephen. It would not be done
like that. We are determined that
advantages must percolate to the
lowest man, In what way they can
percolate this. Agriculture will have
to be strengthened first and by and
large small industrieg and cottage
industries wil] have to be supple-
mented. There is a tremandous
potentiality for increasing the pro-
duction in agriculture but we have
not realised this. The increase in the
growth rate in 1975-76 is mainly due
{0 increase in the agricultural output.
Hence there is the necessity for in-
creasing the irrigation facilities and
we are determined to go that. More
irrigation facilities will not only in-
crease the production in agriculture
in the country, but it wil] give em-
ployment to a jarge section of people.
If the double cropping system adopt-
ed with the aid of irrigation, certain-
ly there is going to be a need for
double labour force in this fleld. So
much so, better economics of agricul-
ture is going to give us better and.
cheaper food. ‘These factors wre very
well interlinked and therefore conse-
quently it agriculture is given proper
attention, definitely there will be more
employment potential generated in
this fleld.

So far as small scale industries
and cottage industries are concerned,
I take it that they are supplementury
and complementary tgo agriculture,
When agriclturists do not find work,
sometimeg when there is an off-
season, they can very well be engaged
in cottage industries and consequent-
ly more employment cen be created.
There are certain points which I
would like to make. It has been sald
on the floor of the House that it s
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not g fact that the N.D.C. has ap-
proved this draft Plan, The objec-
tives of the Draft Plan have certain-
ly been approved of by the N.D.C.
There ig no dispute about the objec-
tives which have been now incorpo-
rated in this particular Draft Plan.
The dispute is only regarding the
proportion of the Central assistance
that is to flow. Whether it should
flow from the Centre or whe-
ther the States should HRave re-
resources at their own command to
implement the schemes and projects
by themselves is the question to be
considered. It js merely a question
of proper and better understanding
and adjustment among the members
of the federul polity.

Now, another point is: which port
in India should be developed? Whe-
ther the port should be developed in
Madras or Maharashtra or Wesi
Bengal is to be decided by the Centre.
If this question is left to the States,
are they going to solve the problem
of the State on a national basis? The
States like Biher, Rajasthan, Orissa
and Madhya Pradesh have been
deprived of their plans because of
non-availability of funds with them,
The N.D.C. and the Chief Ministers
agreed to have 10 per cent allocation,
But both are not satisfled with this
agreement. They are also not satisfied
with even 70 per cent loans and 30
per cent of grants to be given by the
Centre. I do not think there is any
other difference in regard to the
objectives of the planning. The Plan-
ning is accepted. How o float more
schemes in consultation will be a
different matter,

MR. CHAIRMAN: Pleuse lud
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given in a newspaper that his well
in a farm was stolen away. What he
wanted to say was, when he went for
getting grants, wimt happened in the
revenue department, the loan is being
granted in stages. After getting the
first instalment which js for digging
the well, he actually did not dig
it and got a certificate by bribing
some officlals to the effect that the
digging is over and got the =econd
instalment for construction of well.
In a similar way he got the third
instalment also, but the well is not
there. That js what is going on.
Therefore the question of administra-
tion becomes very important. How
can the Farmers' Cooperative be
developed? These are the more impor-
tant questiong which will have to be
dealth with Farmers’ Cooperatives can.
not be established in a day because
people do not like to .surrender their
parcel of land and resources because
the cooperatives themselves are not
functioning well.

The real question before this party,
the ruling party and the country is,
what machinery we mre going to pro-
vide, is it only the administrative
machinery wof State, Collector, BDO
and so on working and functioning?
The people’s cooperation and People’s
participation could be invoked by
certain process, by floating some
institutions which will inspire con-
fidence among the farmers, landless
Imbourers and which will have direct
dealings with the farmers; let there
be a masg distributive system, per-
culating downwards to the lowest
level so that every kind of help will
reach the villagers. The real ques-
tion which we have to tackle is, root-
ing out the corruption, creating

a4

SHRI YASHWANT BOROLE: That
will be a different matter. Another
thing I want to suggest is regarding the
framework of administration, which
ig very necessary. The Plans are not
implemented, many aspects of Plans
are not implemented, For a while,
1 will tell you a story, of a farmer.
He said;: *“I lost my well’. He has

e in the illiterate masses and
villagers that here is a real organi-
sation for “them which should be
developed and which wil] benefit
them.

SHRI B, C. KAMBLE (Bombay
South-Central): Madam Chairman,
So far as this document is concerned,
1 welcome that feature which relates
to a sort of confession of failures of
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the previous Government. That is @
right assessment and it appears like
a religious confession and I think that
the Prime Minister who is very sincere
will see that the confession of failures
which are mentioned in the Plan are
not committeq and there will not be
a further occasion to mentjon the
failures so far as the implementation
of the present Draft Five Year Plan
is concerned.

What happened to the previous Five
Year Plans? The schemes under the
previous Plans appear to be ad hoc
and there wag no specific scheme as
far as the removal of unemployment
js concerned. The result has been
very disastrous, The result is men-
tioned at page 3 that 20 per cent of
the population own only 1 per cent
ot assets and 4 per cent of the popu-
lation own 30 per cent of the asseis.
This shows that this country is like
a divided houge go far as the economic
situation is concerned. The percent-
ages at page 3 are so far as the
rural gsituation is concerned. If we
take into consideration the urban
situation, it will be a worse picture.
Therefore, whatever mistakes have
been committed in the previous plan,
they shoulg be rectified.

Taking the plang as a whole, what
is the position? We are grouping in
a growth rate between 1 to 2 per cent.
From 3.2 per cent, under this draft
the growth rate is supposed to be
47 per cent. For the last 30 years, we
are grouping within 2 per cent of
growth. 1s it commendable? So far
as life expectancy js concerned, from
30 years it has reached 48 years. That
means, every two years, we can in-
crease the life of an average Indian
only by one year. If we compare
these figures, what js it really that
‘we are planning? I feel that we are
very very backward compared with
the rest of the world.

It we take the position of backward
classes in the previous plan, per head
annually there was a provision of 4
annag, te. 25 paise. How can there
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be economic development jf this is
the provision? In the preseni draft,
it comey to at the most one rupee.
The population of backward classes
is 25 per cent as per this draft. The
provision made is 1 per cent. ' The
Prime Minister will understand that
if the previous plans have failed and
the benefits have not accrusq to the
very backward classes, again in this
draft plan injustice is being done to
them. As I said, if he is sincere
about it, he wil] see that the allo-
cation for the welfare of the back-
ward classes is increased.

It appears that gso far as the
present draft is concerned there
appears to be a shift to rural deve-
lopment. I have not been able to
understand exactly what is going to.
be the rura] development and what
are going to be the jobs that will be
created. I want to be frank, If the
jobs to be created under rura] deve-
lopment are going to be merely
hereditary as they came down for
centuries, then we will oppose it
tooth and nail. Therefore, if the jobs
are to be considered, the jobs must
be created in such a manner that the
hereditary quality must be abolished.
Only modern methods should be em-
ployed and jobs should be created.
That is my first suggestion.

Secondly, if we compare the allo-
cation given at page 17 in the draft,.
we find thaf social services are sacri-
ficed. There is comparison on pages
17 and 18. So far as industry and
minerals are concerned, there js an
increase of 40 per cent. In irrigation
and flood control, the increase is
128 per cent. And energy etc. 102
per cent and social services hardly 30
per cent. Therefore, Sir, what has
been sacrificed is the social services.

Now, I would like to make au few
suggestions to the Prime Minister,
namely, unless the economic relation-
ship which has come right from the
Mughal Emperors down to the present
day, is re-arranged, nothing can he
done. And therefore, the Directive
Principles which are embodied in
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Article 39 should be taken into consi-
deration while making these pro-
posals and I am really sorry that no
attention has been paid to the Direc-
tive Principles, particularly Article
39, which speak about the control of
ownership of the material resources
of the nation.

Ag the time is very short, I would
like to make two more suggestions,
With all the representatives of wvari-
ous sections of the backward classes,
have a full-fledged discussion with
regard to the schemeg of welfare
which they would like to have and
then adopt those schemes. Otherwise
if the principle embodied in the
Draft is selecting a few families or
selecting a few individuals, that is
going to worsen and the have-nots
would be still sinking down.

The gecond suggestion I would like
to make is, whatever the lands they
may have from the hereditary days or
even today, they should be taken
over by the State and the State
farmg should be establishegq and
the modern methods of agriculture
should be employed. They should
be divested of the ownership of what-
ever little 1and they have. Creation
of ownership amongst the backward
classes or the Scheduled Castes of one
‘acre or two acres, which is uneco-
nomie, is of no use. Take over the
entire land, set up State farms with
modern methods. That would be one
of the ways of improving their condi-
tions.

Finally, 1 would like to request the
Prime Minister that the view that is
taken about the individuals or fami-
lies, is not going to help anything.
Therefore, the proposal should be
considered at a representative meet-
ing of the backward classes and the
implementation also should be consi-

deved the in such a Conference.

With these words, I conclude.

MR. CHAIRMAN: Before I call
the next name, I would like to tell
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the hon. Members that here is a long
list of hon. Members who want to
speak. ‘So, the time limit should be
strictly adhered to. .

SHRI SHYAMNANDAN MISHRA
(Begusarai); The time is being ex-
tended.

My wwahe foy (Dfrarege):
wmﬁwa’maﬁqvﬁﬂmgﬁs
gATEY cenrfar & wravel siefrat wrvaft
wré & 1 wurA W @ F § O dfwew
el & off xSt § 0 WY ofY &
WY Y °T IEHT ATH W AT AW Y
¥ o ITEY € AT e Ao AR AT
v sifgfawm & oy & ooy Few |V
#Y ot afrer A & | AR arR av
FB WA $B W FEd wrd e ww
awﬁmwtwmma’rfggm
ATAAY A 9T WA AGAT | AgrewT
et ¥ fas arer 38wt oY i g dow-
gafonde qY, gArk W et &Y 1
T T ®Y W & A few o
¥ ATy iy w) qEHAT QEN | 5@ A9
SiY aieT awar 8, 9w # ofy gy & v
Y FAT T 47 @Y AW Y T
e ¥ WY A, 98 ¥ g9 °E W, 5
w4, afeT Tu & 9 Wi gw og WA
& fo am g afaw gqfie -
firey i wY wrardY2 g &, A 9w §
=tfed’, TA §T W SRqIEw SET A F
&Y, atiw #Y srefoamy o ¥ fr A,
o Fe oo & AR ¥ g AT
dw A w0 ’

Wit gR gaw wfegra ﬂ R —
st & Ty & ogw, ol K wrw &
wea< §t San gy o) e e F grene
W Y L OF WA wgr §—

FHLTE T AT QAT WY,
ol Wyt wor sy gy oY )



379 Draft 5-Year

[ty wa it ‘Fﬂt}_

ERIY ATAT &7 WHTINEST EWAT 447 |
o wgd @ fir quad w7 IR AT
g, afesr far gonw SA—gTY Th-
T AT T WY, W AR
¥ g aEdt w g mierat e
Y, ¥fFw A 7Y TP TA-F BY TA—
I A, WA AT, a1 AUC 1 FAT
T 7 GA §—FT 4 THATES,
wife ¥ a7 v § 1 wgr vedy feuy
¥ waeY & qErT ¥ g T T AR
Frar qT, T WY wAr T Ay qe-wrT
Fa 9, I fagy ¥ qay , A wrw
7O T AT AW F a9 ¥ grq 7
aF qFAT, I w7 ooy a1 Wywr WY
g A9 IEA-T® G & GATIATEY
fegeara ¥ wrar ) Syt gy 9T TOAYT
9, ga fae £ €197 £ ¥, a7 § wrk-
| 4T, AT I GeH F 747 | SE
oy faelt wiw & e weTw G war
a1, dY TETT IV & gF BT AW HAT
a1, fr ST TEE T wIH QAT
a1, FIETIAX ATAT IE F  FIE F
FEW K GO F@T A1, FE FAA TH
X WY 4y a1 ag 45 w1y 9 Gk W
wew & qafes 9@ &1 SiE A I
g8 # a0 fraam #T & 2 wd
T *Y §, 2 AL FqGT FAT AT AT
g 290 forg & Fae W @, woAl §
TH Y@ T T A ATAY TER BV QU AT
a3 4 A g faogw aww
T~y TR T AT aaT § )
fawrefr w1 qaTH §, welrrdy T A
s fasefy, Wil YT g} e
ENUX T FW 1 gw ¥ wAIG WY
FgaT TR F fad g o1 g@wrw Fea,
U ®) IFT 7T WX @ v

Tt s Aot ot aiedr ardr ¥
A widt S ¥ ag wg o e anit w
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qrea-fadt wame, qret WY dw vy
oY 7 oy e w3 i o v wifed
wF WY TR Wiy oF § gr IR
oY, o § Freerar &, St g e
o & frac T | wdl avg ¥ gusr
qywwa % fad Y Zreax femo i §
# qaeey %Y T E 57 & &Y frowar
X &Y gt § ) Afw & qa v i
& FT Atx T ¥gT F, qwf feel ¥
&z T g7 Wy H §T wT R IA &
faz sy g7 fr gw #Y gaR w0
wrzfagt #1 qgmr §, a7 wie Tt
Y qgEAT AT oy wH A &) G |
S g% g g §F 9 oy Aty ey
& g §7 FT Ta AW A A F@ &
T AEY WY | AFT AT HT FA WY dwAT
=ifgh fr 97 o g § o
feaar saur wifgl, feadr ave wrfegl,
fararefy gy wgforad wifgh e ot
W ¥ T 7 9F, ag ag ¥ HOE
AT~ it FT FE qrgay F faarw
Y7 1 agt 9% @ /AT & g7 gon
F-IE TG ¥ Wl @gr @ @
at qg fawdr & =wdr—gadi o fadx
@Y ¥ g wrer-frde o @ gwa
&9 *1 34 I i § ST wTfgli-—
A dfaxr fommar: w1 § o
sq &t Al ¥ whey #¥ qu fear @
qEATE, &7 T AT FRT T
frrm & sl & OF #Y @ew 5T & <ot
w A AT & I§ aww wrAT AfEgh
AR gl WY X e § gw gAwy
T gud, AfFT ga ¥ N w sgrEr
wgen faar, 9 & awdtw ¥ §  weww
Bwefrd 1w on wre woer
T §, FHCT AT gATAT § WIT AT
Tt W §ur e § O & wrww §
aie & olcurw ¥ qx gal &7 N
& | iy o w7 9g AvfaAT 97 | gw
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& T ¥ P wgr v W W Ew @
¥ g e wT ¥ a1 agw O Fernd ge
£ Jolr Wt gy A gw wEy £ fF
facor & qrg Y 37 w0 TAL T &
WTH ¥ T 1100 FUF & FT L W
WX 21T & qrg AT 37 FOF T95 T
R AT 9 HT 1200 FAT F FIT &
T, ¥W A W WE A g G
]I X §F wAw g @ AN gEa
) corfent &, g onferr ady d & w9
e & ST W gw 8T W 8
et WY QT FT FWA | WIS AT
Trar & fr gfwat w5 fewrdos 9rfee
Arwr AR wrgfar am T =&
ar oF WY qrgdt ¢ T8 A 1 AT
WETT AT a7 AFTH FATY AT JHA
FaTER AR WY St F wfgw I Wy
FAT W I A B §F el W
W F§ Y faw qwar Earagd &
MO Wt AW F GG AT ATET
FAT ST AT W F A § IR Y
=1F & sy 0w ghar g § fw
T WAl AT qAT AT A7 0§,
@ I8 F a7 FW A faeot F 5 w7
I¥ A AT ¥ I §, wgware F @y
a2 & ¥ ow A ar s A E
‘g AT AT ST A T &, ¥W W
Ty AN @I AT AT ¢ Frogw
fedrgomer X W gah WX wTARe
e rt § agd 1 wre el g
& o W wgRarETs ¥ A% I 2w
I 9% SIC, AT ;X Iw & WA v
wwT Y ST 4T aw faet 2R g,
q¥ WY, AT IF S AT Ao AT HRAT Y,
ag G3T FEY I gY SOy AT 9T
wH T STCN WE AW FEATEA
gra AT § 1w fedsgemer
w4 Y @ ¥ afrr gg g fF 9w
aew § fedt ffr o w6 w7 oM @Y
A4 T} & 37 WY g0 Fopan o wwar
§ ofx wgt ¥ w8 w1 e T ® g3
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wng ogeraT AT gwAr § 1 W
g FY gfe s fear g, A e
fory =gt av dar T ¥ SETT R )
wrst Y s faeet & & ar sy
# & ar 7 wwerd g o § W AR
firy & fg g o eTE R E 1 W
& 2y ®) g e A § ot g
st srafat 7 decfng e s
a@efY f57 Y A & FFANTH BY FATAT
FWT 1 g 9 & wTve R &7 F1
®AT GF, FET T FTM FAT I8
qEA & TANH FAT IF, Tgrar F
ST g ¥ seew § 99 w7 xRS
FTATTE W FATHE IS TATAT R,
&Y ¥ T AI¥ 1T 9 AT §F,
T g9 qraY ¥ forg Agral F g¥ g
#Y SrETa TR | W A Far gar g
qgi 9T 43 F GIAT F@ E | 9T
ErforaregT ®1 THAT &, 7 FT ATEE-
frag afar & 9T arg &7 7T QT HIAT
&, ag TgF T AW FY qaAg HIAT
AT I LATH W I FT AT &, WOV
agh & @7 39 & fag onfar w6 O
a7 § 9@ gw araw fx fomrogr &
fordr ®Y firr oY Y e &, frare-
g & gt ¥ w1 s § o g
i & Fro Jar £ gwar § oK ST w5
g ¥ g w7 gex § %7 a7
Frat 7y corfam &vF & @1 wwdr £

ag &% v aF vy § o K 37
wgar BF g war Wit o @ & A
¥ SeEer &0 § @ 5@ q@ &) AW
F oy & ferg @rer ¥w AT & AT EwI 0
g & g fr e E T Y AW H
T A T AT

7 w2 st & arg & garey w7@r
B!

SHRI K. LAKKAPPA  (Tumkur):

Mr. Chairman, Sir, the document
placed before the House by the hon.
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Prime Minister for discussion has not
indicated the direction in which the
country's economy ghould be deve-
loped and shwuld be implemented.
I would like to quote one thing that
the Draft Plan which was placed
before the National Development
Counci] was, for the first time in
history, rejecteq by the various State
Chief ‘Ministers when it was discuss-
ed. 1 will never minimise the Im-
portence and also be keen interest of
the Prime Minister because he takes
certain concepts of Gandhian jdeology
which is very dear to him and at the
same time, he sincerely adopts a
certain planning envisaged by
Jawaharlal Nehru. This shows the
far sightedness of the Prime Minis-
ter. But, unfortunately, it has been
coming into conflict with the Janata
Party constituents of various charc-
ters and shades of opinion. Now they
are trying to dilute and dismantle
the very spirit of the Prime Minister's
concept of planning by various factors
through 'various people.

There has been—it js needless to
state—a lack of unity on economic
and social purpose within the Janata
conglomeration, itself and thig is the
main bottleneck. The differences are
revolving around conflicting approa-
ches on plan priorities and strategy.
It is clear that the basic economic
policies of the country can be evolved
only on the basis of a national con-
sensus. But, unfortunately, the
national consensus was not there at
the meeting of the NDC and at the
same time divergent views were
expressed regarding this plan concept,
the Rolling Plan and its concept.
This is nothing but dismantling the
planning system that had been en-
visaged by the previous Government.

DR. SUBRAMANIAM SWAMY
(Bombay North-East): Sanjay
Gandhi.

SHRI K. LAKKAPPA: Do not
quote Sanjay Gandhi. You may be
having phobia for people. I do not
have. I am always for the people.
T have been serving the people for the
1ast so many years Jong before Dr.
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Subramaniam Swamy came here.
You mey be having phobia for people,
but Ido not have a phtbia of that kind,
In spite of Prime Minister's tribute
to Jawaharlal Nehru for his great
foresight in introducing planning and
its incorporation in the NDC resolu-
tion, it has been confronted by people
who are holding the concept of
private sector—thiy of course the
Prime Minister genuinely may not
believe—but the constituents are
pposing the pt of prospective
planning and also the development of
the nation, of the country and its
economy envisaged by the Planning
Commission and how this Planning
Commission would envisage the deve-
lopment of this country, we have to
see. The performance of the Janata
Party in one year is a clear reflection
how and in which direction that is
going on.

I would like fo quote something
which is very relevant here, To give
remunerative prices to the jute gro-
wers has been opposed by no less a
person than Dr. Subramaniam
Swamy, 1 am putting it to you be-
cause this is an occasion to tell you
how they are diluting the system and
are doing dismantling systemtically
as far as the entire planning and
developmental activities of this coun-
try are concerned.

AN HON. MEMBER: Nothing.

SHRI K. LAKKAPPA: Nothing is
wrong, if you hold that opinion, then
I cannot say anything about it. But,
unfortunately, people of this country
were given different, time and again,
warnings.

MR. CHAIRMAN: You address the
Chair.

SHRI K. LAKKAPPA: I will take
some time. C i
MR. CHAIRMAN: Strictly 10
minutes.
SHRI K. LAKKAPPA: T would
like to quote another performance of
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the Janatag Party As far ag our eco-
nomy js concerned,—you see the
direction in which they are going—
not only there is economic stagna-
tion but the growth has been with-
held. There was money supply and
it was up by 15 per cent. In 1977-78
financial year, the money supply ex-
panded by 154 per cent. Between
March 1977 and March 1978, it rose
in absolute terms by Rs. 2402 crores—
from Rs. 15,609 crores it rose to
Rs. 18,011 crores. This increase of
money will create inflation. In that
direction, the performance of the
Government is going on. I want to
say that whatever may be the figures
you have quoted, no new direction
has been envisdged—other than quot-
ing figures and explaining graphical-
ly how 40 per cent is below the
poverty line etc.—which figure is also
not correct. So, quoting figures and
increasing money for certain items of
the Plap outlay is not an indication
of any plan for the development of
the nation. Firstly, in regard to uti-
lisation of man-power, how it should
be utiliseq hag not been planned or
envisaged. That requires will on the
part of the Government, the will that
controlg the entire nervous system of
the Government. That will, that
codification and that consolidation of
directions towards growth is not there
in the Government. So how can we
expect any growth? This is only an
ornamental document that has been
placed today. There ig no difference
between previous plans and these
documents, except that there ig in-
creased money for certain items like
road work or employment or for
some industrial purposes. But how
are you going to utilise man-power?

MR. CHAIRMAN: Only two
minutes more. You are encroaching
on the time of other Members.

SHR] K. LAKKAPPA: My whip
told me that I can take a little more
time.

The basic concept is about the

large-scale sector, the industrial sec-
tor. The large-scale sector, the in-
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dustrial sector, the heavy industries
which are already functioning and are
or bearing fruit are to

giving
be dismantled by this changed
concept and we are going

back again to the bullock-cart
age. You want to generate employ-
ment in the rural areas, but what
are the industrial resources available
in this country, which can be exploit-
ed for human development? If growth
is envisaged, in the plan which has
been created, the work under pro-
gress, and then water, forest wealth,
mineral wealth and man-power has
to be coordinated. Unless you create
a coordinateq effort and there is
will on the part of the Government,
how can you impl the sch 7
Today we are having different types
of Governments in different States,
with different ideologies. Your part-
ner in West Bengal is asking for a
dialogue between the State and the
Centre—which envisages a certain
system of ideology and political phi-
losophy. You are a partner here, but
you are denying that dialogue.

MR. CHAIRMAN: Please conclude
now:cooperate with the Chair.

SHRI K. LAKKAPPA: So, there is
no question of any jmplementation of
the draft Five Year Plan which is
under consideration as it does not
envisage in which direction our coun-
try can develop and what is the
economic strategy that we have to
adopt and what are the resources that
you are going to exploit to meet the
situation. There is nothing about
tackling the burning problem of un-
employment, under-emplpyment, rural
economy, industrial growth, utilisa~
tion of man-power, science and tech-
nology, the manner in which you are
going to deal with science and tech-
nology and treat scientists, the man-
ner in which you are going to advo-
cate the private sector. You are
rendering help directly or indirectly
—by soft-pedalling anq indirect pnurs.
ing~—to the multi-nationals. How can
our economy come out of the clutches
and stranglehold of certain groups in
this country? The document does not
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envisage anything in that respect. No
infrastructure has been created either
ideologically or economically. The
entire thing requires a fresh look.

-Qurs is g developing country. The
country’s gelf-reliance in various sec-
tors depends upon the will of the
people and the wil) of the Govern-
ment. . The will of the Government is
not there and, therefore, the imple-
mentation of the various policieg is
impessible. Political freedom without
eeanomie benefits to the people has
no: meaning. We should not discri-
minate between people. Today, we
find everywhere class conflicts, dis-
crimination, favouritism and nepo-
tism. For example, the banking ins-
titutionsg are catering to the needs of
the vested interests only and their
own: kith and kins. The whole ap-
proach of in this document is indica-
tive of the capitalist outlook. I do not
think that the discussion on this docu-
mant would bring. any results here: I
would, therefore, warn the Govern-
ment that they should change the
concept and bring about a revolu-
tionary change in the entire system
and bring this country to prosperity
and plenty. With .these words, I
cenclude, »

‘SHR] M. SATYANARAYAN RAO
(Karimnagar): Mr. Chairman, Sir, I
was really astonished to hear Shri
Subramaniam Swamy’s speech today.
As a matter of fact, by saying that
for these thirty years, nothing has
been achieved, it is not only insult-
ing the Members, but he is insulting
his own Prime Minister. You should
not forget that though the Prime
Minister is with you now, he has
been out of the Congress Party only
for eight or nine years. For twenty
or twenty-one years’ he was in the
Congress Party, and he was very much
involved in the preparation of the
Pitst, Second, Third or the Fourth
Five-Year Plans, as Finance Minister
Deputy Prime Minister etc. So, to
say that we have not achieveq any-
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thing during the last thirty years is
an jnsult to him as alsp to other
people.

This document makes it very clear
that we are self-sufficient so far as
foodgraing are concerned and in cer~
tain other respects also. The only
thing that they are emphasising is
that there ig disparity among and
people and what we have to do to
reduce this disparity.

In this connection, I appreciate this
document which lays much emphasis
on ggriculture and rural development,

Agriculture depends upon so many
factors. To develop agriculture, we’
require irrigation, we require electri-
city, we require (fertilizers, we re-
quire pesticides and so many other
things. What have we done sp far
in this direction? Take the case of
irrigation. In this sector, unfortu-
nately, we have neglected minor irri-
gation. There is lot of scope in this
sector. All the major projects, which
we have undertaken wnd have not
yet been completed because of scar-
city of money and other things, when
completed are not going to irrigate
the whole cultivable land in this
country. That is ‘why, we should lay
proper emphasis on minor irrigation.
The Prime Minister is not here now;
I would like to request him to look
into the scheme of Dr. K. L. Rao
about linking of Ganga and Kaveri—
I had mentionedq this last time also.
This is very very important. ]I know
a lot of amount is involved in this
project but it is worth taking up.
That I would like to say. If this is
undertaken, not only the whole cul-
tivable land is irrigated by this but
also there will be an emotional inte-
gration in the country. We always
speak about national integration. If
the Ganga ig linked with the Kaveri,
naturally Ganga water will flow thro~
ughout the country from the north to
the south and people would like very
much that they are having the Ganga
water and naturally, - it will help
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national integration. In thig connec-
tion, I request the Prime Minister
and the Planning Commission. After
all they have to provide the amount
for this purpose. This is very very
important ang emphasis should be
laid on this.

The second point I want to men-
tion is about the development of
backward regions. I am really sorry
for the development of backward re-
gions you have not provided any
allocation for new railway lines. You
speak about the development of back-
ward regions but, for the develop-
ment of backward regions, railway
lines are very very important and
they play a major role. But in this
‘document you have made it very clear
that you are not going to undertake
any new line at all. You are only
taking up modernisation of the exist-
ing lines, electrification and conver-
sion of metre gauge into broadgauge.
This is very unfortunate and parti-
cularly those who come from the
backward regions are sore about it.
I also come from Telengana, a back-
ward region and there are other mem-
bers also who come from backward
regions and it is a great disappoint-
ment for us. Without railway lines
we cannot develop these regions. I
think this document hus not been
fully discussed by the Chief Ministers
and when they discuss, I am sure
they will lay emphasis on this. So,
through you, I request the Prime
Minister to kindlv see that some new
lines are laid. Since independence
there is not a single line laid. This
is a great injustice and I am sure
you will please see that new lines
are laid in these areas.

The other thing is that we speak,
about rura] development. Al] right.
you .are going to provide some amount
for the construction of roads, and
rural water supply and all these
things you are having. The only
thine I would like to say is that
whatever you achieve will be useless
unless you contro] the population. 1
know you came to power oOn this
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point of Nasbandi. I do not say any-
thing about it but the only thing I
would say is: however much you
achieve and however much you deve-
lop, unless you control! the popula-
tion, you are not going to be self-
sufficient in this country. That will
be a very very dengerous thing. You
please consider, Mr. Subramaniam
Swamy. I know you always speak
about Sanjay Gandhi and Nasbandi.
But this Nasbandi is very much re-
quired—I will tell you. You may not
apply it by force but when I read
this document, nothing ijs mentioned
about it. They have not given any
importance to thig population control
and unless you control the population,
it will not be possible for our coun-
try to achieve the economic develop-
ment we want to achieve.

About industries, my leader, Mr.
Stephen has already mentioned. You
are emphasizing rightly on the small

‘scale and cottage industries. It is

not a fact that we have neglected
these but we were emphasizing on
big industries. Recently Mr. Fernan-
des, while addressing a Press con-
ference in Calcutta, has himself wd-
mitted that unless there are big
industries, there is no question of
development of small scale industries.
These small scale industries depend

_much upon these big industries.. So

there is no question of neglecting big
industries. If anybody thinks that
we have wasted our money on big

_industries and we should have now
_only small scale and cottage indus-

tries he will be very very wrong.
That thinking is very dangerous to
this country—I am telling you.

You are saying about this unem-

"ployment problem. The Prime Minis-

ter said that he is going to solve this
unemployment problem within 10
years. Last time also I put a ques-
tion to him. Within ten years you
are going to remove unemployment.
I would like to know in this one _
year how much of the problem of
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unemployment have you solved? Shri
Samar_ Mukherjee was also mention-
ing about it. You have not solved
this, Problem of unemployment is
linked with big industries. If indus-
tries are there unemployment will be
solved. We should not neglect these
big industries also.

My last point is about rural deve-
lopment. Without land reforms there
is not going to be any rural develop-
ment. You are allocating crores of
rupees. So many crores of rupees
are going to the rural areas, but they
will go to big landlords only. That
ig not going to solve unemployment
problem, of which you are very very
particular. That is why I say land
reforms are very very important. I
would like to emphasise this point.
In your own interest and in the in-
terest of the country unless this land
reform scheme is implemented, un-
lesg the landless persons are given
lands, there will be chaog in the
country. 70 per cent of the people
are deperrdent on agriculture. 79
per cent of the landless poor people
are there. That is why this problem
is very very severe and urgent. Please
try to solve it.

Again 1 wil] request the Govern-
ment angd also the Planning Commis-
sion to see that they should revise
this new dangerous policy about the
railway lines. New lines are very
much required for the backward re-
gions.

SHR] P. K. DEO (Kalahandi): Mr.
Chairman, I congratulate the Govern-
ment for having produced this bold
document—Draft Five Year Plan of
1978—83 which has envisaged an out-
lay of Rs, 1,16,000 crores.

In this regard I would like to
point out, while making an inaugural
speech the Prime Minister has frank-
ly stated that as there has been no
consensus in the Natiomal Develop-
ment Council, probably they will have
to wait till November, till the Finance
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and the National Development Coun-
cil meets again. So, T would like to
know from the Government that from
to-day till November of this year, are
we to take that this will be a Plan
holiday? Are they not going to im=-
plement any portion of the Plan as
envisaged in the Draft Five Year
Plan of 1978—83?

Now coming to the other point—
the Prime Minister has been to my
constituency on the 9th April, 1978.
On behalf of the people of my consti-
tuency, I deem it a privilege to
congratulate him.

MR. CHAIRMAN: You will resume
discusison to-morrow.

Shri Ravindra Varma, Minister of
Parliamentary Affairs and Labour has
to present the Report of the Business
Advisory Committee.

17.58 .hrs.

BUSINESS ADVISORY COMMITTEE
SEVENTEENTH RrEPORT
THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VERMA): I beg
to present the Seventeenth Report of
the Business Advisory Committee.
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